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MR. DEPUTY CHAIRMAN: The
House stands adjourned till 2 p. M,
The House then adjourned for
" lunch at fifty-six minutes past twelve
of the clock.

The House reassembled 2fter lunch at two
of the clock, Mr. Depury CHAIRMAN in the
Chair.

MOTION RE FOURTH PLAN MID-
TERM APPRAISAL—Continued

SHRI BIPINPAL DAS (Assam) : Mr.
Deputy Chairman, Sir, I take this opport-
unity to congratulate you personally on your
election to this high office. I recollect today
long association with you for long years, and
the day in 1950 went I met you first in
Madras when I went to attend the Socialist
Party Conference. For all these years, I have
known you and I have admired your qualities
of head and heart. Please accept my con-
gratulations on this occasion today.

Sir, we must also thank the Minister
for Planning for giving us the opport-
unity, today, or these days, to make
a mid-trem appraisal of the Fourth
Plan in order to examine where we have
failed and, if possible, to sugggest corrective
measures. It is good that he has done it at the
beginning of the year so that we can go
ahead with a little more clearer thinking.
But, Sir, this Mid-term Appraisal document
has shown that we have failed to achieve
the targets or make adequate and satisfactory
progress on a number of items in a number of
sectors, and they have also indicated in this
document that by the time the Fourth Plan
will come to an end it would not be possible
to achieve the targets on a number of items.
1 naturally expected that the Planning Commis-
sion and the Planning Ministry would also
clearly analyse the causes of our failure
and suggested the corrective measures. They
have suggested some but for myself T must
say I am not satisfied with whatever correc-
tive measures thev have suggested. As a
matter of fact, the basic causes have not been
analysed at all. Anyway, 1 would leave it
at that.

Sir, some programmes have been SElg'-
gested for welfare measures like drinking
water supply, rural housing, rural falec.tri-
city, elementary education, health, sanitation,
and all that. There is no doubt that all
these programmes are very good and they
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been long overdue. It is time that we under-
take 2 massive programme of social welfare
measures in order to do good to the people
of the rural areas, to the poorer sections and
backward classes all that, and therefore I
welcome these measures. But then these
welfare measures ultimately do not solve our
problem.  We have raised the slogan of
gariby hatao. We want to banish poverty.
We want to achieve self-reliance. We want
to banish proverty from this land, to help
the last men in the society to raise his stand-
ard of living, at least to make a giving,
But I do not think all these social welfare
programmes constitute an assault on poverty
in this country. There may be supplementary
programmes. They are quite good. I welome
them, but they do not constitute, as I said
assault on poverty.

[11e

In this country our objective is “Garibi
Hatao” banishing poverty. Therefore, the
emphasis hence forward must be on produc-
tion of goods of mass consumption, so that the
poor, the backward classes, the neglected man
and the last man in the society may be able
to satisfy his or their daily needs. We have
to provide him with two wholesome meals a
day, a house to live in, soms arrangements
for health and hygiene and clothes to wear
and all that. But production alone is not
enough. Even we produce these things, even
if we adopt a mass programme for production
of such essential goods which are necessary
for the masses, even if we succeed in doing
that, the problem is not solved. We must
side by side, simultaneously be able to pro-
vide purchasing power to the common man.
Therefore, ultimately the question comes to
one of solving the problem of unemployment
and under-employment. That it becomes the
basic question. In the ultimate analysis if
we want to launch an assault on poverty the
poorest man must be given the wherewithal
by which he can carn a decent living, at least
a minim im standard of living. Oaly then
the whole programme will be meaningful
and it will acquirc some substance

Some people believe and even the earlier
Planning Commissions used to believe that
economic growth alone would eliminate po-
verty and provide social justice. Experience
has shown that 1t was an entirely wrong
conception. During the last twenty years of
planning we have certainly made some progr-
ess. In the matter of economic development
some growth is there. There is no doubt
about it. But the fruits of our economic deve-
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Jopment have gone to a few in the upper
strata of our society and the poverty of the
masses has increased. Unemployment has
grown manifold, disparities ir the society have
become wider and wider. So, growth or a rise
in the GNP alone does not produce the result.
In banishing poverty and social injustice the
whale strategy was wrong from the very begin-
ning. Therefore, we have to give some thought
to a new strategy.

If we want to achieve our objective of
growth with social justice, of banishing pover-
ty and achieving self-reliance, we must take
into account three basic factors in our socio-
economic situation to day, Firstly, our reso-
urces are extremely limited, and we cannot
afford to go on depending on external aid.
Secondly, we have a huge population which
is growing every year at a very high rate. Of
course, the family planning programmes are
there. But in my opinion they have nat made
any impact on those sections of the people
and those masses of our population which
should have had its impact. These progra-
mmes have been taken advantage of by the
middle-class or the upper middle-class who
even otherwise would have seen their way to
restricting their families. Therefore, these
programmes are not going to help unless and
until the cultural and economic level of the
broad masses is raised. For that we have to
make a proper approach. The third factor
that I want to point out is that the existing
socio-economic structure not only perpetuates
social injustice, but also stards in the way of
rapid economic growth in the true sense of
the term. Whatever the Planning Commiss-
jon propose to do in the remaining part of
Fourth Plan or in formulating schemes and
programmes for the Fifth Plan, they must take
three basic factors into account and set the
strategy accordingly. If we want to achieve
self-reliance, we must learn to depend upon
whatever resources we can mobilise ourselves
and plan our development programmes accor-
dingly. If we want to ban poverty, our deve-
Jopment programmes must be able to generate
employment at a higher and faster rate and
thereby the purchasing power of the people
should be increased. Otherwise, social justice
cannot be achieved. And the disparities can-
not be narrowed down except by bunging
about radical structural changes at the base of
our socio-economic life.

These are the three basic factors as 1 have
pointed out. Unless we take them intoacc~
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ount, plan accordingly and tackle them, I do
not think we can make our effort successful,
or succeed either in achieving self-reliance or
in banishing poverty from this country. So,
the basic strategy of our planning should be,
to give priority to production of essential
goods of mass consumption, to meet the basic
minimum needs of the vast masses of our
people with the aid of such science and tech-
nology, whether in industry or in agriculture,
as would require a lower capital investment
and would have a higher employment poten-
tial, I put this concrete proposal before the
Minister. We must take the help of science
and technology, no doubt, but such science
and technology which will demand lower capi-
tal investment and at the same time will have
a higher employment potential. In a country
like ours, we have to depend more upon and
make much more use of the human capital
rather than the money capital which is in short
supply. Once you adopt this strategy, struc-
tural changes become not only inevitable but
also imperative, Take, for example, land
reforms. Land reforms is not only a question
of giving justice to the peasantry. Unless we
complete the land 1eforms we cannot make the
desirable progress in onr agricultural field,
Not only that. Once land reforms are com-
pleted, agriculture can go ahead and ultima-
tely it can produce a surplus that will add to
our resources very much. This is what some
other countries have done.

Similarly, along with the land reforms, a
strong and vigorous cooperative movement
both in production as well as distribution has
become necessary and these things must come
automatically along with the strategy that 1
have suggested. Let me make it clear that
science and technology must come to the aid
of our industry and agriculture, but must
come as an aid to human labour only to raise
his productivity and not to displace him and
throw him out of employment. The crux of
the whole question is, large scale technology
will certainly remain where it is absolutely
indispensable and is demanded by the very
nature of the mechanics of production. But
the emphasis should be on an extensive use of
medium and small-scale technology. And I
think the National Committee on Science and
Technology should start thinking about innov-
ating such a technology, if there is none. This
is the only basic approach which will help us
in achieving self-reliance, in fighting poverty
and in creating employment opportunities and
in bringing about the necessary social changes
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at the base. Sir, this strategy that I have
suggested will generate productive activities
on a large scale at the bottom, mass economic
activilies, which will not only create a base for
further economic development but will also
simultaneously lay the foundation of a struc:
ture on which we can build up the super-struc-
tures of socialism.

I have scen the Interim Report of the
Bhagawati Commission rcgarding unemploy-
ment. They have made three very good
suggestions, no doubt. But my own impression
of the Report of the Commission is that this
Commission has approached the problem in
a very peculiar way, as if there are 1,000
people sitting outside and if you can provide
them jobs, the problem is solved. That is not
the way. We have to put into operation some
measures which will not only provide jobs to
those one thousand sitting outside today,
but will generate such an economy which will
develop the capacity to create further jobs for
those who may come tomorrow or the day
after. It is a continuing process. I do not
think we are going to solve the unemployment
problem in five years or ten years. Itisa
long-term process. It is a huge country, it is
a huge population and there is a very high
rate of growth of population. Therefore,
although these programmes suggested by the
Bhagawati Committee are quite good and
welcome, still T do not think they will ultima-
tely solve the unemployment problem in this
country. We must adopt a long-term strategy
and I have, Sir, very briefly suggested this
strategy.

Now I come to the question of resourecs.
Fiscal measures, of course, will always be
necessary to mobilise resources. I will not
discuss in detail the fiscal measures. I will have
an opportunity later on when we discuss the
Finance Bill. Fiscal measures are very impor-
tant, I do agree, for mobilisiag resources. But
if we want to create a dynamic element in our
economy, if we want to develop an economy
which will be self-sustaining and self-generat-
ing, then I submit that we will have to depend
more on private and public savings for mobilis-
ing resources. I shall not go into details about
what the present situation is in private savi-
ngs and public savings. I shall take only
public savings. Here in comes the role of the
financial institutions. We have nationalised
the banks. The LIC has been nationalised long
These banks, the LIG and other institu-
ood work, I admit. In a
the banks have expan-

age.
tions are doing g
very short span of time,
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ded their activities, a large number of branches
have been opened and a number of schemes
for credit facilities have been put into opera-
tion. I do agree. But, Sir, we are going
slow in this matter. I would urge upon the
Planning Minister to see that the facilities of
these banks and other financial institutions
reach the last man in the country, the remo-
test village, within the next two or three years,
This is a very important
mobilising resourccs.

instrument for

Then I come to the public sector under-
takings. The public sector industries should
also be a source from which we should draw
our resources. Not for nothing do we nationa-
lise an industry. We nationalise an industry
not only to bring about equality and to curtail
monopoly, but also to create some institutions
from which we can draw resources. But to-day
the public sector industry, as everybody knows,
is in a very bad shape. There may be hundreds
of causes, but one basic cause why the public
sector industries have failed to give us a
surplus is the inefficient, incompetent and
unimaginative management. Unless, Sir, we
build up a special cadre of personnecl who will
not only have the managerial ability and
competence but who will also be in tune with
the ideas of socialism that we have placed
before us, I do not think the public sector
industries are going to give us much result.
(Time-bell rings) Yes, I am concluding.

Then conspicuous consumption must be
curtailed. I also insist that there should be a
ceiling not only on income but also on expen-
diture. And as for myself, I would attach
more importance to a ceiling on expenditure
rather than to a ceiling on income. These are
some of the ways that I have suggested for
mobilising resources from the private and
the public sectors.

Finally I will suggest only one thing. It
is perhaps high time that we thought seriously
whether in the interests of mobilising resources
we should not nationalise monopoly capital as
a whole, monopoly capital and foreign capital
I am yet to come across an argument which
satisfies me why monopoly capital and foreign
capital should not be nationalised. So my
demand is this. It is not a question of demand.
It is not a question of political slogan. Itis
not a question of dogmatism about socialism,
It is a question of reality. If we want to have
resources for our development—we are poor
already—if we want to achieve self-reliance, if
we do not want to depend upon external aid



135 Re fourth Plan
[Shri Bipinpal Das]

which comes with strings, we must straightway
go in for nationalisation of monopoly capital
and foreign capital.

Sir, since you have rung the bell already, 1
will come to a close just saying one sentence
about prices and another about regional im-
balances. Various measures should be taken to
control prices. Unless we control prices, the
rising prices not only erode the purchasing
power of the poor man, the rising prices will
also erode the physical targets of the Plan
itself, The Plan might be of Rs. 5000 crores
today, but if the prices are not controlled, it
becomes Rs. 10000 crores tomorrow. So prices
must be controlled and stabilised. Various
measures have been suggested in this House
and I would make one conciete suggestion my-
self. The State and the cooperatives must
enter the trade in competiticn with the private
trade. I do not want to eliminate private
trade altogether. Let the Stale and cooperatives
come in competition with private trade. Only
then have prices a chance of stabilising.

Now I come to my last point, Sir, You
will kindly excuse me for taking a minute.
About regional imbalances many people have
spoken here. I come from an area which is
extremely backward, perhaps the most back-
ward in this country today. I am talking of
the area lying to the east of Bangla Desh.
Therce are five States and two Union Territo-
ries today. We suffer from two basic problems:
one, the Brahmaputra floods, and the other
the lack of communication. Unless the Govern-
ment takes serious and earnest measures to
control the Brahmaputra floods, the economic
development of that area, a planned develop-
ment of that area, will be very difficult. And
if you can control the Brahmaputra floods, you
can supply power not only to those five States
and two Union Territories, not only to Sikkim
and Bhutan, but also to Bangla Desh. As
regards the lack of communication we have
been shouting here several times and I do not
understand why the broad gauge line cannot
be extended right up to Dibrugarh. It not only
serves the people of Assam, it serves the people
of Meghalaya, Nagaland, Manipur, Tripura,
Arunachal Pradesh, Mizorama and the entire
area. Therefore, so far as my part of the
country is concerned, in order to remove these
regional imbalances, at least the Government
should take some measures to control the
Brahmaputra floods and convert the flood
waters into power and extend the broad gauge
line right up to Dibrugarh.
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SHRI BHUPESH GUPTA (West Bengal) :
Sir, some four or five years ago we sent the
Five Year Plan on a long holiday. We thou-
ght there would be some recuperation there
during the holiday period, if nothing else.
Now we find the Five Year Plan and the
Planning Commission as a whole are in a
state of coma, and the two doctors we have
got sitting on the Treasury Benches do not
know how even to administer oxygen to revive
a little life. Therefore, what we are discussing
is really an admission of failure on the part
of the Planning Commission and the Govern-
ment and the failure is due not to the incom-
petence as such of these people who man the
Planning Commission but due to the policies
of the Government which inhibit the Scien-
tific, progressive and dynamic planning. We
are in troubles because we have been systema-
tically pursuing the capitalist path of develop-
ment which in the present conditions does not
offer a solution to any of the problems affect-
ing the life of the people and of developing
nation. We should have taken to the non-
capitalist path of development. That realisa-
tion should have been dawned upon the
Government, at least after a decade and five
years of planning.

Sir, I do not say that the Plans in the
past have not produced results. The Plans
have to their credit achievements, but they
have also failures on the debit side.

Today what characterises planning is its
monumental failures in all direction. It is
almost an admission to the people that we are
not in a position even to draw up a Plan,
We should have thought that after the depar-
ture or exit of Shri Asoka Mehta from the
Yojna Bhavan there will be some effort
for independent thinking, Today what we
find there is not only complete absence of
independent thinking, but there is also an
attempt to adjust ideas to the dictation from
certain quarters which are responsible for the
sabotage of the Plan.

Now, therefore, we have to make a break
with the past on somc of the fundamentals
where we have gone wrong. First of all let
me  start with the human aspect and the
society for which we are planning. You
should have in mind the welfare of the vast
millions of people that we have embarked
upon planning. You must start with some
basic figures to know how they are faring

.
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under this regime and particularly under
planning.

According to the National Sample Survey
one-third of our total population is living in
absolute poverty. 82 per cent of our total
population in our country are not in a posi-
tion to spend even Re. 1/- a day. This has
been stated by surveys carried out by govern=
-ment, semi-Governments and other agencies.

If you look at the unemployment, you will
find today there are nearly 20 millions people
who can be described as unemployed, not to
speak of the vast millions of under-employed
people in the country. Yet, at the end of the
First Five Year Plan, the unemployment was
of the order of 3.3 million. Therefore, the
more the planning, the greater the unemploy-
ment. What greater condemnation of the
present day plan by the Planning Commission
is needed ? Are we planning for creating
more unemployment or are we planning for
creating more and more cmployment oppor-
tunities so that at least the gap between those
who enter the labour market and the oppor-
tunities created is narrowed down ? We are
going in the opposite direction I do not
know what will happen at this rate by the end
of the Seventh Five Year Plan ? I think they
will succeed in turning out one half of the
country’s entire population unemployed by the
end of the Tenth Five Year Plan, if they go
at this rate. That is their progress.

Mr. Deputy Chairman, here is another
aspect of the situation. Apart from unemploy-
ment, we have today the phenomenal growth
of unemployment among the educated classes.
This is another new gift of the capitalist
planning of the Congress regime. Today there
are more than 2.5 million people who are edu-
cated unemployed and the queue of unemployed
persons is lengthening every day. Among
them there are nearly 80,000 engineers of the
country. We are supposed to be a developing
nation committed to the remaking of the coun-
try. But we find our young talents, skilled
technicians, engineers and scientists standing
in the unemployed line seeking jobs and some
are even going out of the country-although
1 do not support that,

Mr. Deputy Chairman, now look at the
other side, namely, rural areas. Sixty per
cent of our population in the rural areas are
either without any land at all or with unecono-
mic holding. They are on the starvation line
and thev are subjected to the vagaries of
nature and caprices of the exploiting classes.
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And, Sir, they are subjected to the deprada-
tion of the capitalist market which has spread
its tentacles there and to that has been added
the new fad of development of capitalist
farming which means intensification of the
exploitation in the rural areas giving rise to
social problems. That will not solve the pro-
blem of agriculture. On the contrary, that
will give rise to social tensions and conflicts in
our rural areas.

Now, Mr. Deputy Chairman, as I have
pointed out earlier, one-third of our popula-
tion is living in absolute poverty and another
estimate has been made that about a third of
it spends only Rs. 15/-per month in the rural
areas and Rs. 24/-per month in the urban
areas. Now, it has been pointed out also in
similar surveys that 60% of the entire popula-
tion account for one-third of the total con-
sumer expenditure whereas the top one-fifth,
that is to say, 207 of the population account
for 427 of the total consumer expenditure.
This is a picturc of growing socio-economic
disparity. On the one hand, thereis colossal
wealth and on the other, there is abysmal
poverty and yet, we talk about growth with
social justice. In the present situation, to
claim that this planning is leading to growth
with social justicc is a lie. It is neither growth
nor justice. Growth is marginal, distorted
unstable ; and justice is at a heavy discount
and so much injustice is staring the nation in
the face to the everlasting shame of all of us
who are committed to serve the nation and
make the life of the common man somewhat
bearable.

Now, Sir, let me come from that angle to
some of the problems of planning. The pro-
blem of planning, to begin with, is a problem
of investment as the capitalists say. In our
terms, it is not only investment, but something
elsc also. They have now added to it “growth
with social justice”. But, Sir, let us see how
it works. As far as investment is concerned,
the investment in the public sector under this
Plan is not very much. It is really even worse
if you take into account the rise in prices
between the time when the Plan started and
now and if you take into account the rise in
prices, you will see that it really wipes out a
part of the so-called Plan outlay in monetary
terms. Now, Sir, we find that we arc failing
on this score because the tempo of dévelop-
ment in the economic activity in the country
cannot be maintained without the nccessary
investment in our economy. We are failing

on the score of investment and we are also
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failing on the score of savings to which
I shall come later. Today, what do we find ?
The rate of growth in 1969-70 was 5.3% :
in 1970-71 it was 4.8% ; and in 1971-72 it
would not have even reached the figure of
4.8% may be 5% if you put it a little higher.
Now, Sir, here I would like to make some
observation strightaway.  Shri Jawaharlal
Nehru, at the time of the Second Plan, told
us in one of the Consultative Committees that
in order to maintain the population at the
present level of living, taking into account the
rise in population, India needs a rate of
growth of the order of 6 to 77, per annum.
Sir, we have not attained that figure, but the
population is rising at the rate of 27, per
annum. Therefore, Sir, we have reached a
stage when our rate of growth is falling be-
hind the requirements of maintaining the
population even at the existing level of living,
not to speak of raising the standard of living
today. This is a fundamental fact. There is
no shying away from this fact and there is an
attempt on the part of the Planning Commi-
ssion and the Government to conceal this
kind of fact with all kinds of statistical jugg-
lery and political and economic sophistry.
I should like hon. Members to consider whe-
ther we can maintain the present level of
population as a whole unless the rate of growth
is stepped up.

Now, much is said about agricultural
production. Yes, agricultural production has
gone up today. The growth is slightly more
than 5.2 per cent or around that figure which
is more or less what has been envisaged in the
Fourth Five Year Plan. But then this is not
the whole story. This is mainly due to the
production of cereals, parricularly wheat.
Green revolution is responsible for it. But in
our eyes the green revolution is not wholly
responsible for it. After all, it has embraced
only 7 per cent of the total irrigated areas in
the country. It does not embrace vast areas
under plough. Besides this, it is also due
Jargely to successive good weather and also
due to the fact that there has been the use of
pesticides, fertilizers and so on. But the vast
millions of our peasantry, who are tilling this
land, the tillers of the soil,
wealth, are not getting the benefit of the
facilities that goes to our rural economy in
funds or in kind or the benefits of increased
agricultural production. They suffer also as
sellers in the market. And this is what has
happened.
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But here again what about the other
commercial crops ? There is stagnation.
There is no such rise or rise is very
nominal and unstable, Therefore, I say
that when you talk about agriculture, do not
try to take credit merely by pointing to the
overall figure, without analysing what is
happening in all sectors of agricultural pro-
duction.

Now, therefore, I say that there also the
Planning Commission has really failed to a
great extent, We welcome the improvement
in agricultural production. That is due to the
toil of our peasantry. Despite all privations,
sufferings, disease, hunger, humiliations and
social oppression, they are today producing
foodgrains in our country and serving the
nation to an extent. But what about the
men at the top and landlords and other
classes, who are encouraged by certain Chief
Ministers and who are sometimes even ene
couraged by certain Government policies, as
we understand it, at the State level and at
the Centre ?

Then, come to the industrial sector. Well,
modern economy should produce a better
industrial sector than we have today. Our
target of growth was 9 per cent. Our per-
formance is about 3 per cent. At the rate of
3 per cent per annum, do you think we are

going to modernize our economy? The
target was 9 per cent. This is a modest
target. But we have failed to achieve that
target. Not only that, 50 to 60 per cent of

the installed capacity in the country remains
idle due to the mismanagement and due to
sabotage and other activities on the part of
the monopolist classes. Closures, as has bcen
pointed out in the House, have taken place
in West Bengal. But 43 per cent of the
closures are due to the mismanagement and
other malpractices on the part of the employer,
and not due to industrial disputes, so-called
or otherwise. Well, that has happened. Now
we are not doing anything to stop this thing.
Therefore, 1 say that if you look at the
industrial sector, if you look at the agrarian
sector, our performance is condemnation of the
policies of the Government, is condemnation
of the capitalistic path.

Capitalism has reached a stage today
when it is not in a position even to ensure a
balanced development, or maintain such rate
of development, of our economy. This is
what has happened to capitalism today. We
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talk about Socialism but build Capitalism.
Socialism is treated like a fashionable lady
cosmates and capitalism is a fact of hard life.
Licences are given to industrial tycoons in
disregard of the Monopolies and Restrictive
Trade Practices Act and the Monopolics
Commission. And we have the Prime Minister
telling us in her inaugural address : Do not
try to witch-hunt them ? Is Birla a witch
that we can run and hunt him ? Such
gentlemen are tycoons vultures and if such
people are not taken care of, the national
economy can never improve. Why should the
Prime Minister state, “‘Do not prosecute them
for small blemishes ?’ It was a fantastic
speech for a Prime Minister to have made
and I find Mr. Moinul Haque Choudhury
getting a green signal from the Prime Minis-
ter and distributing different permits and
licences to these people. Is this the way to
build up economy? I should like to know
this. PR

Mr. Deputy Chairman, let us come to the
brass tacks. Coming to savings, I would ask :
Where can you get savings ? Our domestic
saving has stagnated around 8 per cent or so
when actually by now we should have been
able to raise it to about 14 per cent or so.

Why have we failed ? It is because we
have no conurol over our cconomy, because
the vast agricultural sector is not being
brought under real planning and the resources
from that sector are not being tapped. It is
because the additional agricultural
income which is being generated is not being
duly tapped by taxation. Then there are
other reasons also. Some of our Chief Minis-
ter in the States and some parties, including
the ruling party, will rely on the good will
and political support of landlords and others.
Therefore, at the alter of their political
support is sold national interest ; otherwise we
would have realised, we would have raised
large resources from the country side, We
are not doing either. I hope something will
be done about it.

now

About monopolist, may I know what has
happened to them ? Well, the Planning Com-
mission does not seem to know that the people
who are called the monopolists are the Birlas
and the Tatas. They are not innocent as the
Members of the Planning Committee. What
has happened ? At the time of the Mono-
polies Commission, it was pointed out that
75 of their families possess industrial assets of
the order of Rs. 2600 crores. Today after the
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Monopoly Commission, after the plethora of
talks against monopolists, their assets have
risen to about Rs. 6,000 crores or may be a
little less. This is what has happened. Here
again it is the Tatas and the Birlas who have
fared under the regime when we are supposed
to build up socialism. Here are the figures
relating to industrial assets of the Birlas :

Year Assets
Rs.
1955 .. .. 65 crores
1958 . 159 crores
1964 .. + 293 crores
1968 . .. 576 crores

It went straight up. There is no question of
slackening. Here is the figure relating to the
Tatas. At the commencement of the Plan in
the year 1952, itwas Rs. 51 crores. In 1958
it was Rs, 389 crores, in 1964 it was
Rs. 418 crores and in 1968 it was 585 crores.
The Tatas and the Birlas, two big tycoons,
put together, today possess Rs. 1161 crores of
industrial assets. Who plans ? Do they plan
or you plan ? Mr. Deputy Chairman, in this
connection, may I point out that whereas their
share in industrial assets of the country was
barely 45 or 47 per cent, today this has gone
to 57 per cent. If this is their share, what has
happened to your Directive Principles ? What
has happened to your slogan of reducing con-
centration of wealth and economic power ? Is
the planning not meant for these people ?
Therefore, I say that this is another aspect
which the Government should keep in view. I
need not go into details because it takes time,
but it has brought to us one conclusion. Unless
there are structural changes in our economy,
unless we nationalise the monopoly houses and
carry out radical agrarian reforms, we would
not be in a position to produce any worthwhile
planning in this country to get rid of all these
things. Mr. Deputy Chairman, it is there
where we failed. What has happened to our
foreign aid and foreign capital ? There is
bonanza for foreign capital. In 1948, in June,
the foreign investment in the country was of
the order of Rs. 256 crores. Today it is nearly
Rs. 1300 crores and then as a result of this, by
way of profits, dividends, royalty, commission,
etc. they come to about Rs. 100 crores. How
are you going to find the resources ? There is
no attempt even to come to grips with the
problem. On the contrary they are trying to
get more of this kind of assistance from abroad
from the foreign imperialists. More than three
thousand collaboration agreements have been
signed with the Western countries. As a result
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this menace in the country has grown. As a
result our technical know-how has not been
developed. As a result we lose every year by
way of commission several crotes and yet, reck-
lessly the collaboration agreements with the
foreign countries are being signed without
any care for restraint on it. There is some
check but this is systematically going on.
Why some of the consumer goods in the

country should be left to be produced
under collaboration agreements whean our
Industrial resources, our technical know-

how are in a pofition to produce such goods
I cannot understand. Yet that is being done.
Letters of intent are being issued Freely by
this Government. I suggest therefore that oil
should be nationalised. Why textile and sugar
industry in the hands of the monopoly houses
should not be nationalised and what comes in
the way ? We did not carry out the 25th
Amendment of the Constitution and this
particular amendment to be put in the museum
or to be shown as an exhibit to the world at
large. We wanted this weapon in our hands to
carry out the vigorous policy of nationalisation.
Now that the clause for compensation is gone
and you can give whateve- amount you like
when you nationalise, why are you hesitating
to nationalise these monopoly concerns as it
has been suggested I cannot understand. Un-
less there is nationalisation of the monopoly
concerns you shall not ke in a position to
plan. Some yecars ago we were told about the
commanding heights of our economy. What
happened to that ? It seems our Ministers are
standing at the foot-hills whzreas the capitalists
are sitting at the apex of our economy lording
it over in our economic life, dictating terms,
indulging in malpractices and corruption and
holding the economy to ransom with the help
of the ICS people. Where can you get resour-
ces ? Here is an interesting thing. I am very
much interested to point out to you somecthing.
I have Mr. G. D. Birla’s lncome-tax return.
Here is Mr. Birla’s Income-tax, Wealth Tax,
Mr. Birla is supposed to be a rich man in the
country, surely richer than Mr Dharia or
Mr. Subramaniam. Mr. Birla paid Wealth
Tax in 1965-66 Rs. 8, Even you can pay a
little more Wealth Tax if you are here in
the office for some little time. In 1966-67
Mr. Birla did not pay any Wealth Tax and
he became an East Bengal refugee. In 1967-
68 Mr. Birla was good enough to pay Rs. 178
as Wealth Tax. In 1968-69 Mr. Birla was
kind enough to raise it to Rs. 390 and in
1969-70 to Rs, 366.45. Gift Tax Mr. Birla
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has only paid in one year Rs. 6000. Capital
Gains Tax in all these years only Rs, 752.
You can understand this. Who is going to
believe this ? I have the other great Birla
brother of his. Their Wealth Tax is declining
and I have shown you that their assets are
increasing. The Wealth Tax is declining.
What is the magic in it ? Only Mr, Mboinul
Haque Chowdhury can tell us perhaps but
somehody like Mr. Choudhury should treat
us with a lecture as to how the Birla assets
grow up and Wealth Tax falls, the Capital
Gaing Tax falls and the Expenditure Tax and
Income-tax fall. All are here. So where can
you get the resources from? Atthe same time
we find the common man has been taxed and we
find Rs. 2300 crores are being raised as addi-
tional tax under Excise Duties and so on.
Therefore from where can you get the resour-
ces ? You do not tax the rural rich ; you do
not tax the monopolists. You do not have a
public sector which will produce revenues for
your budgetary and developm-ntal expenditure
because you would not nationalise the mno-
poly concerns and at the sam: tim: you allow
your public sector to be run by ICS bureau-
crats and those who do not know how even to
spell ‘public sector’. That is what is happen-
ing. Therefore I say : where is your plann-
ing. What are you doing? Is it to mark
time ? Mr. Subramaniam should realise that
he has to break from the eatire approach.

Mr., Deputy Chairman, it is important
to have good industrial relations and labour
policy. Need-based minimum wage should be
accepted. only yesterday therc was a meeting
of the Consultative Committee on Finance and
there I suggested and everybody supported
that there should be amaximum for the salary
paid to the high officials and also a minimum
wage and that should be the need-based mini-
mum, Where is your planning ? Unless there
is incentive to labour you cannot mobilise the
labour force. It is important today that we
mobilise our labour force for creative labour
That you cannot do by making election spee-
ches ; that you cannot do by giving scrmons
to them. You have to give them material
incentives in order to make them work and
put in creative labour in a much bigger way.
On the contrary we have no provision to give
even a living wage, need-based minimums
wage, to the vast millions of Iaboures or even
so the six million Government employees in

the country. Therefore this is not the way to
plan.
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Then there is the question of foreign
dependance. (Iume bell rings) I am  just
finishing. There is also the question of black
money. Black money we shall discuss but how
are you going to tackle the problem of black
money ? The plan is a prisoner of black money
it seems and there is no man courageous enough
sitting there even to tcll the Prime Minister
and the Finance Minister of the country that if
you want to tackle the black money in the first
instance you have to start with demonetisation.
But they will not do demonetisation because
the monopolist class will not like it. That is
the only reason for avoiding domonectisation
which has become an urgent necessity. It is
a life and death question for us and the
Wanchoo committee has reported that in the
year 1968-69 tax evasion took place of the
order of Rs. 1100 crores and yet we find the
Government iy taking no measure to mobilise
resources from there.

At the same time our forcign dependance
continues. What has happcned to the PL 480
funds ? Ry 1800 crores have accumulated there
but Rs 300 crores have been left at the
disposal of the US Embassy and other establish-
ments for expenditure by them., .And every-
body knows how the money is spent. The
money goes to Rajasthan or Ma lhya Pradesh
in order to be spent 1n clections to bolster the
chances of some reactionaty rightist candi-
dates in the election. Mr. Deputy Chairman,
our foreign debts have risen to the order of
Rs, 9000 crores. Rs. 6000 crores are payable
in foreign exchange and every year we are
spending on account of debt servicing, by way
of interest and capital charges, Rs, 500 crores
Today onesthird of our export earnings are to
be set apart or spent for meeting the debt
liabilities. Here again the export targets have
not been achieved. As far as exports arc
concerned, the so-called export promotion has
been utilised by the monopolist class to accu-
mulate licences, letters of intent and indulge
in corruption. Where is your planning ? The
foreign trade should be taken over hundred
per cent in order that all the export and im-
port trade comes in the hands of the nation.
Similarly. the wholesale trade in foodgrains
should be taken over by the State. We hear
much about agricultural prices, experts will
decide that brit do not yield to the pressures
of the landlords and the kulaks. Decide the
price in the interests of the national economy
in the interests of the toiling peasantry. With
that idea there should be consultation between
the Government and those representives who
are in a competent position to render good
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advice on behalf of the toiling peasantry.
So I need not go into all these things. Many
facts can be given.

Finally before I end, may I make one or
two observations by way of concluding re-
marks to our friends ¢ Mr, Dharia is a smil-
ing friend, and Mi. Subtamaniam is not so
smiling a friend but his heart may smile some-
where—I do not know ; that I am not suppo-
sed to know. To know the heart of a man is
the privilege of others, not me. Now, first of
all scrap this Fourth Five-Year Plan, Bury it
ceremonially. It has Luried itself in shame and
ignominy, Bury it ceremonially. Draw up a
new Plan keeping in view the social objectives
which must give the pride of place to elimina-
tion of monopoly houses, to radical agrarian
land reforms, whicli means land to the tillers
who toil, by bringing down the ceiling and
removing the ecxemptions and so on. We
should control the prices and indeed bring
down the prices. We should go in for an all-
out fight against unemployment, and we
should remove the tax burden oa the common
man, and get the resources from the exploiting
classes, which would mean Arthik Swargj in
the sense that there should be a strategy to
eliminate foreign caploitation and plunder to
which I have made a reference, and also to
reduce the dependence on foreign aid, especia-
lly from imperialist quarters. And today,
therefore, we should declare—and we shall be
within our right to declare—a moratorium on
the foreign debts that we have received from
imperialist countries. These are the steps that
are nceded, Mr. Deputy Chairman. Let these
steps be taken. Let there be bold thinking
and 1cthinking. Unless we abandon this capi-
talist path of devclopment, unless we go 1n
for restructuring our economy by structural
changes, unless we decide once and for all
that we shall declare an assault on privilege,
wealth and economic power in the interests
of this great nation, we shall be nowhere near
the situation where we can even think of
planning for the nation and for the masses.
Therefore, the challenge is big, and the chall-
enge is that the mandates of the two general
elections, last year’s and this year’s have given
vou the right and the duty to do so. Let not
the mandate be defi=d. What you have
promised to the ears must not he broken at
the heart. And that is why I ask the Govern-
mont, Shrimati Indira Gandhi in particalar
because in this Govirnment only she matters ;
others are satellites around the star. Now
only she matters and therefore I say as one
who has stond by the Government in critical
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days when they were fighting bravely, to the
pride of all of us, the Rightist forces in the
country. That was a glorious and noble fight.
The Rightists were routed from the political
life of the country in two elections. Let us
now implement the slogan of garibi hatao by
routing monopoly capital from our economic
life, by routing vested interests, landlord inter-
ests, foreign capitalists, from our economic and
social life. Let this battle be joined now.
I know what I am saying is the sentiment of
every Congressman who stands for progress.
Other bad elements may be there but I know
I am not spcaking in the partisan outlook. I
am speaking the voice of the nation, a voice
shared by Congressmen, not in one, but in
two elections, a voice which found the lan-
guage when the Prime Minister addressed
public meetings with the slogan of garibi hatao.
What happened to it now ? Must we allow
one thing to be said at public meetings and
another thing to be done later ? Udyog
Bhavan should respect the mandate of the
people. Let it be written in the Yojana
Bhavan--I am sorry I mentioned Udyog
Bhavan wrongly ; Udyog Bhavan is a den of
corrupt people—let it be written in the Yojana
Bhavan : “Down with monopoly capital.
Down with landlordism.” Let it be stated
that garibi hatao means “Tata Birla monopo-
lists hatao.”” Let it be translated in terms of
policy, in terms of mcasures, in terms of
action. Let it also be said full-throatedly,
without reservations, tha: the purpose of our
planning, of our cconomic development, would
be to remove unemplovment, to lift the
millions of our people from the degradation
of a life of poverty, of unemployment, disease
and suffering into the limelight of better,
prosperous, joyous and honourable life. Let
us go there to lift thc common man from his
slum and hovel and put him under the light
of a new civilization and a modern industrial
economy that we want to build in our country.
Therefore, 1 say, hell with the capitalist path
of development. Go forward with the struc-
tural reforms and the social and economic
transformation in our economy. That is the
mandate of the people. That is what we
expect. All of us who stand for the mandate
of the people shall in one voice join together
in compelling this Government to abandon the
discredited path of capitalist development and
pf)licies which distort planning, sabotage plan-
ntag and  also the measures which are stand-
ing in the way of planning. Let us turn a
new leaf and that is the challenge. T hope the
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discussion will be fruitful if we move in that
direction. Thank you.

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING  (SHRI
MOHAN DHARIA) : Mr. Deputy Chair-
tnan, Sir, at the outset, I would like to ex-
press my feeling of gratitude for the very
high level of discussion on the Fourth Plan
Mid-term \ppraisal. I am also thankful to
certain Members who expressed their love and
particularly for the love that came from my
colleague, Mr. Chandra Shekhar, The Fourth
Plan Mid-term Appraisal is a fair appraisal
on behalf of the Planning Commission and
while coming before the House we have taken
care to see that we produce what exists in
the country and the facts are narrated withs
out any reservations whatsoever. We are
aware of the shortfalls. At the same time,
we felt that we should go before the hon.
Membhers of both Houses with the shortfalls
as they exist today and also before the coun-
try, so that their guidance, their observations
and their suggestions would be of great use
to us in formulating the next Plan andin
taking more precautions. As rightly pointed
out by my senior collcague, Subramaniamji,
the paramount imperatives are : (i) increasing
employment that will lead to fuller employ-
ment ; (ii) larger provision for the fulfilment
of the basic needs of the common man ; and
(iii) increased self-reliance. Whenever we
say ‘self-reliance’ doubts are expressed by
many. I feel that sclf-rcliance is the freedom
from dependence on foreign aid and along
with that it is the creation of the indigenous
capacity to meet the requirements essential
to fulfil the acceptable minimum standard
living of socicty and also to meet the further
requirements of the ever-incieasing acceptable
standards as they go up higher. When we
speak of these three imperatives naturally we
have to go through scveral disciplines. Men-
tion was made about the commanding heights.
Mention was made of the monopolists in the
country. Mention was made of the severe
social and economic disparities. We are well
aware of these disparities and the monopolistic
trends in the country. Here in this Fourth
Plan Mid-term \ppraisal we have made a
special mention of it. Along with these im-
peratives we cannot  forget the growing popu-
lation in the country. I consider that the rate
is too high of our population where 55,000
babies are born every day. Assuming that
about l'l',OOO or 151000 persons die’ the net
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addition is to the tune of 40,000 persons
every day. And whatever may be the rate of
growth, whatever may be our planning, it will
not be possible for us to come out of the
present state of agony and to achieve all that
we desire. It is on this ground that we shall
have to think of all thse imperatives. Also
while we have all these imperatives, we can-
not forget that while we want growth, there
are also many countries which have obtained
new heights of growth but where it has not
been possible for them to render social justice.
I can quote Trance. In the regime of De
Gaulle who was its President, the rate of
growth had reached nearly 18 per cent. But
at the same time, the increase in unemploy-
ment every year was about 30 per cent. So
it is not that the rate of growth is necessarily
followed by social justice. And therefore we
are determined that we want growth along
with social justice. We want development
but development with employment and em-
ployment through development is the new
strategy that we would like to have,

Several eminent Members have rightly
pointed out about the shortfalls in our econo-
mic growth rate. We entirely share their
anxiety, And the present shortfall particu-
larly in the industrial rate of growth, shall
have to be dealt with by all possible forces
at our command. Sir, in the case of agricul-
ture, there is no doubt that we have done
well, But we cannot forget that there are
some cash crops, may he cotton, may be oil-
seeds, may be jute, where it was not possible
for us to achieve those targets which were
fixed. But I am happy to tell the House
that we have taken special measures, taken
up some crash programmes and within these
two to three years this country will be self-
sufficient so far as cotton, oilseeds and jute
are concerned.

Sir, so far as agricultural reforms or land
reforms are concerned, the Planning Commis-
sion is equally anxious to see that these
reforms are carried out everywhere. We
received some sermons also yesterday. But
let us not forget the whole character of our
country. The Constitution which we have
adopted provides for various State Govern-
ments, and Agriculture and Land Reforms
are the subjects of the State Governments,
It is through persuasion and not through
coercion, that we can have land reforms, I
do not want to quote any discussion that has
taken place on the floor, .. --
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SHRI MAHAVIR TYAGI (Uttar
Pradesh) : Will the hon. Minister see that in

land reforms implementation,
holdings are avoided ?

uneconomic

SHRI MOHAN DHARIA: Yes, Sir,
That is the strategy, and that is the reason
why we have been insisting on the lowering
down of land ceilings.

DR. K. MATHEW KURIAN (Kerala):
What is the need for...

SHRI MOHAN DHARIA : Mr. Deputy
Chairman, if there are some queries, I am
prepared to reply to them, which will be a
matter of privilege and honour for me. But
the hon. Member should first listen to my
speech. Otherwise, it will not be possible for
me to go ahead with the specch and pcrhaps,
I may require much morc time than has been
allotted to me.

MR. DEPUTY GHAIRMAN : The hon,
Member is going to speak later,

SHRI MOHAN DHARIA : So far as
the land ceilings are concerned, the ruling
party is not only anxious but it is absolutely
serious about it and when we went to the
polls, whether in 1971 or in 1972, it is the
programme that we placed before the people
that.. .

SHRI BHUPESH GUPTA : I want you
to be serious. Now, you are a Minister. You
advise the Chief Ministers. The Chief Minis-
ters are here. Tell them that if land ceiling
is not implemented within six months, they
shall be sacked in the way she has sacked
some Ministers. Say that. That will work.

SHRI MOHAN DHARIA: I can
assure the House that without sacking the
Chief Ministers, the Congress Party will see
to it that these land 1ieforms of which we
assured the people, will be properly imple-
mented. Those days are gone, There is a
new change within the party itself and the
country. I entirely agree with the feeling of
my colleague, Mr. Bhupesh Gupta, when he
said that, this new change has been brought
about in the country by the various socialist
forces that acted in the country and that the
mandate given by the people shall have to be
accepted by those who are in authority in all
the States wherever they are, Sir, I can only
assure this House that 1 entirely agree with
their anxiety. Government is equally anxious
and serious and Government shall take care

| to see that these land reforms which are



151 Re fourth Plan

[Shri Mohan Dharia]
assured to the people are properly imple-
mented. Along with land reforms there are
several other questions also. As was rightly
pointed out by Mr. Bhupesh Gupta, there are
nearly 60 per cent people in rural areas who
do not have even the subsistence level of
living. What do we do with them ? Along
with lands we shall have to provide some
alternative income for them. And what can
be done ? Here we are very much intercsted
to see that these schemes for small farmers or
marginal farmers which we have taken up asa
pilot ptoject, are properly implemented. If
therc are any draw bacls or lacunas, let us
see what the drawbacks are, what the short-
falls are, and tiy to remove them so that we
can take up such schemes on a massive scale
and help these people who are not getting
even the subsistence level of living in the

rural areas. Sir, regarding industrial pro-
duction.. .

SHRI BHUPESH GUPTA: Mono-
polies,

SHRI MOHAN DHARIA: . and

monopolies, too, I would like to clarify in the
beginning itself. ..

THE MINISTER OF PLANNING
(SHRI C. SUBRAMANIAM): I do not
think Bhupesh Gupta should preach monopnly
to Dharia.

SHRI MOHAN DHARIA : Sir, I would
like to clarify at the outset that when we
speak of a socialist economy, the commanding
heights of the economy shall have to be
contiolled by the public sector and we cannot
allow any monopolists to have the heights
under their control. And the Government is
determined to take steps against such mono-
polists. Sir, regarding the industrial policy,
as was again rightly pointed out by several
Members, the industrial rate of growth has
come down to nearly 3 per cent. Now, the
real challenge in the country to-day is, how
do we bring under proper utilisation the capaci-
ties already installed, whether legally or
illegally, Let this House not forget that they
are the propertv of the society and we shall
have to take all possible care to see that these
capacities are brought under use. At the
same time, please allow me to say that if,
with lesser investment, these capacities can be
expanded, it should be our endeavour to see
that these capacities are expanded and that,
too, in time. While expanding these capaci-
ties or utilising these capacities, I can very
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well understand three types of control—price
control, quality control and management
conttol. And when I say management control
it is not only control the Government along
with the private management but also control
the woiking classes through the participation
m management of the workers wotking in
those industries. How can we introduce this
system so that we do not allow the monopolies
to grow and at the same time we take
cate that these capacities which exist in the
country to-day are propeily exploited in the
interest of the society ? We are well aware of
the Industrial Policy Resolution,

SHRI BHUPESH GUPTA :

it ; change it.

Re-write

SHRI MOHAN DHARIA : I am coming
to it. In this country there is a public sector
and there is a private sector; and there is also
a joint sector. But you may be surprised to
know, or may be Members are aware, that the
co-operative sector has not been properly em-
phasised in the Industrial Policy Resolution.
It is taken for gianted that the co-operative
sector is part of the private sector. I entirely
differ with this view as it exists in the
ptesent Industrial Policy Resolution. It is
high time for us to see that we establish a
proper relationship between the public sector,
the joint sector, the private sector and the
co-operative sector. Here again, Sir, T would
like to place some factors for consideration
regarding the relationship between the large~
scale industries and the small-scale industries
and also the village industries. Sir, with lesser
investment we can employ more people and
we can produce more from our small-scale
industries. But unfortunately, up to this stage,
please allow me to say, we have not given
that emphasis which we should have given.
And therefore, if this fibre of our industrial
policy is to be properly woven, I have no
doubt in my mind chat this present industrial
policy resolution shall have to be changed
and a new policy resolution shall have to be
drafted and while drafting that new resolution
care shall have to be taken to see that the
commanding heights always remain in the
hands of the public sector and no opportunity
is given to the private sector

SHRI BHUPESH GUPTA: How?

SHRI MOHAN DHARIA : Again while
expandmg the public sector...

SHRI BHUPESH GUPTA : Not cx-’
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panding ; you cannot achieve commanding
heights without a vigorous policy of nation-
alisation. That is the most important thing.
Say what you used to say as a private Mems-
ber here,

SHRI MOHAN DHARTA : I was just
mentioning this point because I felt that in
this country there is a lot of misunderstanding
on the joint sector. It was our demand when
I was a Member of this august Housc—and I
always feel proud that 1 was a Member of
this House—that wherever the public financial
institutions have advanced loans to the private
sector, those loans should be converted into
equity capital and thercby the Goveinment
should take its hold, and the whole concept
of joint sector as it has come in the country
today is based on that demand which the
Government has accepted, and when the
Government accepted that demand of ours,
now to come and criticise as to how this joint
sector is coming up in the country is, I think,
something strange.. .

SHRI BHUPESH GUPTA : May I seck
a clarification ? You have said we had been
suggesting that the loans should be converted
into equity capital. Do you think that Shri-
mati Indira Gandhi, the Prime Minister, did
not mean that ? She could have easily said
that we shall convert our loans into equity
share and thereby we shall say...

(Interruptions).

SHRIMATI PURABI MUKHOP-
ADHYAY (West Bengal) : Let the Minister
complete first.

MR. DEPUTY CHAIRMAN: Mr.
Minister, are you yielding ?

SHRI BHUPESH GUPTA : Mr. Dharia,
I have got her speech with me. Do not take
the risk of writing a commentary on  Shrimati
Indira Gandhi’s speech.

SHRI MOHAN DHARIA: I am not
taking the nisk of writing a commentary, I am
trying to properly interpret what the views of
the Prime Minister are...

SHRI BHUPESH GUPTA : Say that.
I know. P A

SHRI MOHAN DHARIA : So, I was
referring to the industrial policy resolution
and I do feel that so far as the pre.ent
industrial policy resolution is concerned, 1t
shall have to be reoriented. At the same time
let us not forget the experience of the other
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world also. Incidentally, Mr. Deputy Chair-
man, along with you I had the opportunity
of visiting East Germany...

SHRI BHUPLESH GUPTA : Not East
Germany, German Democratic Republic,

SHRI MOHAN DHARIA : All right, I
concede it. Sir, when we visited the German
Democratic Republic—it was perhaps four
years back—we came to know that there were
nearly 5000 undertakings where the Govern-
ment had directly entered into a partnership
with the private entrepreneurs,..

SHRI BHUPESH GUPTA : On a point
of order, First of all, he has taken your name
that he went along with you. It would have
been all right if he had said I had gone there,
Your name is unnecessary there. I had also
been there five times although he had not heen
with me.

These are small things. All major indus-
tries arc in the public sector. A little shap
here, a little grecery there, these add up to
some number. Mr. Dharia, there is no Tata,
no Birla, no 75 families.. .

MR. DEPUTY CHAIRMAN: It is
not a point of order.

SHRI BHUPLSH GUPTA: Sir, what
did you see there ? A point of order is there
because he is misleading us by taking your
name.

SHRI MOHAN DHARIA : There is no
desire for misleading the House. I am only
saying that if out of these new experiments
we can combine the talent in the country
without allowing any monopolistic trends to
grow, with the investments in the country, we
should not be much worried over that, We
should really view the situation and benefit
out of the experiences even of the communist
countries. That way my suggestion. I was
submitting to the House that the Planning
Commission has certainly taken note of the
various points heing mentioned here since
yesterday...

SHRI BHUPESH GUPTA: And my
amendments also.

SHRIMOHAN DHARIA : Yes. Your ame-
ndments are a spcech by themselves. Now I
would like to draw the attention of the House
to page 21 of Volume I of the Fourth Plan
Mid-Term Appraisal...

SHRI BHUPESH GUPTA : Which
para ?

I
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+  SHRI MOHAN DHARIA : Para 32. 1

quote ;

“Steps will have to be taken to
accelerate the rate of growth of agricul-
tural and industrial proluction to achieve
the postulated rate of growth in national
income. To maintain price stability, the
growth of money supply will have to be
kept in check. Both fiscal and monetary

. policies will have to be used in an inte-
grated manner for this purpose.”

Then in paragragh 34 it says :

“A greater measure of financial
discipline will have to be introduced if
resource mobilisatiorris 10 take place under
conditions of monetary and price stability.
The Central and State Governments will
have to exercise restraint on increases in
avoidable expenditures and strengthen
revenue collection machinery. Effective
steps will have to be taken to prevent the
States from incurring unauthorised over-
drafts for financing their excess Plan out-
lays or increases in non-Plan gaps. Res-
traint will also be necessary on the grant
of further pay increases or dearness al-
lowance to Government employees, al-
though this task will become easier, if, as

" a result of the other policies recommend-
ed, prices remain stabilised at the cur-
rent level. Every effort will have to be
made to maximise resource mobilisation
from non-tax sources,

[THE Vice-CrAIRMAN (SHRIMATI PURARI
MukHOPADHYAY) in the Chair.]

For this purpose, it will be neces-
sary to adopt pohicies and measures aimed
at restraining increases in private con-
sumption, enlarging the volume of private
savings and promoting their flow into
productive uses. This would necessitate
the extension of the activities of institu-
tions like banks, LIC and postal savings
banks, particularly in tural areas, and
adoption by these institutions of attrac-
tive schemes for mobilising agricultural
surpluses. New devices like rural deben-
tures may be tried for encouraging volun-
tary plough-back of surpluses with the
farmers into productive schemes. It will
be necessary to regulate investment poli-
cies of financial intermediaries like banks,
LIC and the Employees’ Provident Fund
and an understanding reached that their
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policies do not cut into their contribu-
tion to Plan resources, Wherever neces-
sary, e.g., in the case of banks, the sta-
tutory ratio of investment in Government
and approved securities may have ta be
raised to ensure that the stipulated share
out of the enlarged resources of these in-
stitutions becomes available for the Plan.”

Then in the next paragraph it says:

“The contribution of public enter-
prises as now estimated shows a large
shortfall as compared to the original
estimates, Effective steps for increasing
their operational efficiency, promoting
better utilisation of capacity, ensuring
satisfactory maintenance of plant and
equipment and improving inventory control,
management and industrial relations are
urgently called for.”

I was really sorry yesterday when I was
listening to the speeches of various hon.
Members because some of them said that the
Planning Commission had not taken note of
these factors. 1In fact, after taking note of
these, the Planning Commission have narrat-
ed these views in the document., It is on
these matters that we would like to have
guidance from the House, I may point out
that in this country today there isno ques-
tion of accepting democratic socialism as the
goal. That exactly is the mandate of the
people. I was one of the members of this
House who used to give sermons on socialism
because in those days a battle on ideology
was on. That battle on ideology is now
over. 'The ideology has been accepted and
now a new battle for reconstruction has
started in this country. When this batile of
reconstruction has started, what we expect
today is not some sermons on socialism. We
expect constructive ideas from the hon,
Members so that they can give us more
vigour and strength which will encourage us
to go ahead in order to have proper imple-
mentation of the Plan and the socialist philo-
sophy in this country.

I was saying regarding industrial rela.
tions. I have no doubt in my mind that
workers’ participation in management has
become one of the most important impera-
tivesin the country and unless and until that
feeling of involvement is created in the
minds of the employees, it will not be pos-
sible for us 10 expect our workers 10 play a
better role in the country. I would like to
submit to this House that while we are
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facing strains on our economy and when we
want to go ahead with our programme of
self-reliance and more growth in our industry
and more production in agriculture, at least
for ten years to come, thic country cannot
afford to have cither strikes or lock-outs.. .

SHRI BHUPESH GUPTA : What ?

SHRI MOHAN DHARIA: Again I re-
peat that this country cannot afford to have..
(Interruplions).

SHRI BHUPESH GUPTA : Please do not
advert to strikes. It will be a very sad day.,

SHRI MOHAN DHARIA : You have not
listened. .

SHRI BHUPESH .GUPTA: Why did
you start wrong ?

SHRI MOHAN DHARIA : Do not worry.
I will start from the right end. Your listening
is somewhere wrong.

SHRI BHUPESH GUPTA :

listen from the wrong ?

How canl

SHRI MOHAN DHARIA : This country
cannot afford to have strikes or lock-outs for
at least ten years, ,

SHRI BHUPESH GUPTA : First stop
monopolistic exploitation, plunder, corruption
and bureauciacy. After that you say what
you like.

SHRI MOHAN DHARIA : I accept
this amendment of Shri Bhupesh Gupta.

Madam, whca I mnake this statcment, I
am well aware of the pious right of the
workeirs o strike and there is no question
whatsoever of banning strikes. We have to
cieate conditions whereby the worker should
feel, “Why should I go on strike ? If I go
on strike, ultimatldy I mar the progress of
my country and the society” and these condi-
tions shall have to Do crcated. Then, natu-
rally the present role of the industrialists and
monopolists shall have to be effectively cuibed
and the present Industrial Disputes Act
which is falling short and it does fall short
shall have to be amendid. All possible care
should be taken to see that proper justice is
rendered to the working classes and that too
without delay. If this precaution 1s taken,
I have no doubt that it will be possible for
us to avoid strikes in the country and 1 amn
now surc that by this time Shii Bhupesh
Gupta would have undeistood, what 1 wanted

to say.

.
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SHRI BHUPESH GUPTA : Some little
sense is there now.

SHRI MOH\N DHARIA : Madam, if
we can create this sort of feeling in the
country, 1 have no doubt that the present
capacities that are lying idle today could be
brought under use and even the present
capacities could be expanded with due cont-
rols which I have mentioned carlier. We can
thus give a good lift to the industrial produc-
tion and that is the need of the day. With-
out adding to out industrial and agiicultural
production it will not be possible for us to
have either social justice or growth and, there-
fore, I am here to urge that we should evolve
a plan so that we can give that impetus to
achieve the industrial and agricultural
production.

Madam, we have been wiging for multi-
level planning It was commented here that
this has been said for the last several years.
It is true. It is not enough to have only the
Planning Commission at the national level,
but it is necessary to have planning bodies at
lower levels also. We are trying to persuade
the State Chief Ministers and I am happy to
say to this House that we have already started
that exercise and we are getting very good
response from the various State Chief Ministers
Fortunately, several Chief Ministers are here
in Delhi for some other deliberations and we
are utilising that opportunity also for having
discussions with them so that they can create
this mechanism of multi-level planning in the
States also. A point was raised that if it is to
be done, then, we shall have to give away the
power from the Central Gavernment. I do
not think that it is necessary and’I do not feel
that we should give some more powers to the
State Governments, because they cannot im-
plement the plans. On the contrary, if my
need at all is there, it is for the decentralisa-
tion of power at the State level. Some States
have accepted the Zila Parishads and the
Panchayat Samitis, but some States have not
accepted this philosophy and if at all they
accept this philosophy, they feel that the
collectors should be the heads of the Zila
Parishads or the Mamlatdars or the Revenue
Officers should be the heads of the Panchayat
Samitis  But, Madam, may 1 urge on the
Members of the Rajya Sabha as the represen-
tatives of the various States that in their
own States they should create this atmosphere
that they should have dccentralisation of poWwer
and that too in a scientific way. Then the
people will feel that they are involved in

(i
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planning ? I think perhaps such a mechanism
will help in the proper implementation of
our plans at the State level.

SHRI KOTA PUNNAIAH (Andhra
Pradesh) : But this decentralisation should not
lead to more decentralisation.

SHRI MOHAN DHARIA : Madam,
while we are working in the Planning Com-
mission, it is true that during the course of
one year we have been doing several exercises
in that direction. What we fuel is that such
exercises were necessaly, because without
people’s participation in planning it is not

possible to implement the plans properly and,

therefore, how we can involve more and more
people in this process of planning was the
problem before us. We started our dialogue
with the various political parties and with the
various Members of Parliament . . .

SHRI BHUPESH GUPTA : You consul-
ted our party and in the document that you
have now given there is not even an ccho of
what we have stated. Therefore, we have
been ignored. So, Madam, what kind of an
exercise is he doing ? Yogic exercises or
some modern exercises ? He should tell us.

SHRI MOHAN DHARIA : Madam, my
friend, Shri Bhupesh Gupla, is committing
one mistake. So far as this document is
concerned, it 1s the Apprasal of the Fourth
Plan and not the Plan itself.

SHRI BHUPESH GUPTA : Yes.

SHRI MOHAN DHARIA : We are pre-
paring an approach for the Fifth Plan and I
can assure this House that valuable suggestions
as they come from Member; of Parliament,
and eminent economusts in the country, which
are vital for effective planning in this country,
are not only sympathetically considered but
shall also be a part of the 5th Five Year Plan
I can give this assurance to this House. Buf
so far as this document ancl discussions are
concerned, it is only lmited to a mid-term
appraisal of the Fourth Five Year Plan. It
is a baby which is being carried forward.

So, coming to the point, I would like to
draw the attention of this House to the fact
that several schemes are Taken by the Plann-
ing Commission as well as the State Govern-
ments, including schemes for employment.
And what is the cxperience ? I am heie to
concede that last year an arnount of Ry 25
crores was first provided in the budget and
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then we started preparing the plans for this
Rs. 25 crores. An absclutely wrong way of
preparing plans and preparing schemes. But
this year we have taken some care. We have
formulated some plans. On the basis of those
programmes the amounts have been allotted
in the budget for 1972-73 and I have no
doubt that performance this year shall be
much better than what happened in the past
year. We are well aware of these difficulties.

For instance, take rural crash programnmes.
To this day, as per my information, nearly
Rs. 35 crores out of Rs. 50 crores allotted for
rural crash progiammes will be spent for those
puiposes. But again that is not enough. .

DR. K. MATHEW KURIAN: How

many jobs were created ?

SHRI MOHAN DHARIA : I can’t just
say what was the number of jobs. But I can
say one thing that wherever the Zila Pari-
shads and Panchayat Samitis have effectively
functioned, they have created good conditions
for offcring either jobs or giving some additio-
nal incomes thiough such schemes,

Many membeis insist  that they want theit
distiicts to be declared as backward districts.
When such financial concessions are given for
districts, including 10 per cent subsidy what
is the mechanism to see that we invite some
cntiepreneurs who can take advantage of these
concessional facilities ? Here comes the ques-
tion of people’s participation. I entirely agree
with Shii Goray when he said that if you
want to have a new psychology in the country
a complete transformation shall have to take
place. And here comes the problem of proper
involvement of the people as well and I would
like to appeal to this House, ,

SHRI VIRENDRA KUMAR SAKHAL-
ECHA (Madhya Pradesh): He is talking
about 100 crores about jobs. But that comes
to Rs 2 a day. What is the plan for ?..

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHY \Y) : Please don't

disturb now.

SHRI MOHAN DHARIA : My submiss-
ion to the House is that in this country a new
tempcrament shall have to be evolved. A
mental transformation and a psychological
transformation has become absolutely essential,
And Fifth Plan should necessarily become a
people’s plan, Plan is an effective instrument
for the achievement of our social objectives as
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we have clearly stated so often. And I would
like to appeal to the Members—I am not
going to deal with the other aspects because
my learned, senior colleague will be dealing
with the same when he replies to points raised
here—that regarding this planning process a
new atmosphere shall have to be created in
this country, and Members of Parliament can
help us a lot in creating that atmosphere in
the States.

There are some States who are not pre-
pared to accept the planning body. If experts
and economists are associated with the plaan-
ing body, their advice can become more
important. It can be more effective and then
the present controversy may go. Naturally
there is some resistance from some quarters,
and on this background I appeal to the House
to extend all possible cooperation in making
this planning process a perfect planning pro-
cess and also to give us all possible coopera-
tion in order to achieve the multi-level plann«
ing at all levels. .

SHRI BHUPESH GUPTA: I am not
sure how you will fare as a Planning Minister,
but you are a well-planned talker.

SHRI MOHAN DHARIA : Madam Vice-
Chairman, so far as cconomic discipline is
concerned, I have no doubt in my mind that
any vulgar consumption shall have to be
curbed. A new economic discipline shall have
to be enforced and the affluent sections in the
society shall have to sacrifice for those who
are now facing all this poverty and unemploy-
ment if they are to be rendered relief. New
measures shall have to be taken in this direc-
tion and I have no doubt in my mind that
the Government will come forward in taking
such measures,

SHRI BHUPESH GUPTA : I mentioned
about Birlas.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : Mr. Gupta..

SHRI BHUPESH GUPTA :
know whether Birlas will think of..

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) :.. there are
many speakers,

SHRI MOHAN DHARIA : Mr. Bhupesh
Gupta is well aware of my view and even though
1 am a Minister I am not at all deterred from
expressing my views. I am confirmed in my
conviction and I say to this House that those

I want to
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monopolists who are exploiting the society
have no place in a socialist economy, and
steps shall have to be taken against such
people. .

SHRI BHUPESH GUPTA : See, I have
got a good statement from the Minister.

SHRI MOHAN DHARIA
they are Birlas or Tatas.

:..whether

Madam Vice-Chairman, I wanted to touch
some other aspects also but I have already
taken almost 30 minutes. I want to thank
this House for enabling us to discuss these
things. We are not wandering in a dreamland.
It is the reality of the situation. This country
has shown its own determination in having
self-reliance, its own delermination in the
eradication of poverty, and we shall certainly
come forward before the country so that this
poverty is eradicated, and proper planning in
that direction shall take place in this country,
Thank you very much.

SHRI HABIB TANVIR (Nominated) :
Madam Vice-Chaiiman, I have been listening
to the debate on the Mid-term Appraisal of
the Fifth Five year Plan but never so far
was the word ‘culture’ uttered, as far as
I remember. I browsed through the Plan and
the other hand-books pertaining it but even
there ‘culture’ is conspicuous by its absence.
As a matter of fact I do not remember if the
word is there. So it is about this that I intend
to speak.

The hopeful sign scems to be, if I may
say so, Madam, that nomination of people
such as myself, so far as culture is concerned,
would mean there might be in the offing a new
style of functioning in this Government, That
is what one persuades oneself to think. I, for
instance, am not used to speaking in a very
politic manner ; I am an artist. For one such
as mysclf, the theatre is the better forum where
I feel much more at ease. But things which
have been upon one’s mind even before enter-
ing this august House can now be given
expression to. Now I think it is significant to
note that even the Education Ministry does
not, perhaps, use the word ‘culture’. It is the
“Ministry of Education and Social Welfare”
as far as I remember. I think that an artist
is a politically conscious human being. There-
fore I am aware, as we are all aware, of the
fact that after so many hundreds of years of
British rule, after the kind of devastation of the
Indian culture that took place under the alien
regime, there is need to disinfect ourselves from

]
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this, to undo the harm done by the
Britishers. They came as traders, they started
as missionaries, they started teaching us their
language and many other things and ended up as
our absolute rulers. Somebody mentioned the
other day about Malaysian prosperity. T had
recently been to Malavsia and I saw it
I was stunned to see that the shops were
stocked to the ceiling with goods of all kinds,
chocolates of every description, cigarette
brands and tobacco of every manner from each
Country of Europe and it was pathetic to see
this kind of prosperity. I was also in Karachi,
passing through Karachi in 1962 on my way
back from the U. S. A. They were so proud
of their transistors, TV setsand other gadgets.
One asked them what among, these beautiful
luxury things they had got was made in Pakis-
tan. They said : ‘Not very much’. To-day
one knows that their economy has come down
like a house of cards. Trat is because it was
all made from foreign aid. I am saying this
because this is the other side of our develop-
ment, It is a very hopeful side that we are
getting rid of foreign aid. We are going ahead
with self-sufficiency. But economic self suffi-
ciency must go side by side with cultural
prosperity.  Such cultural orientation of
politics is not something new. Asoka did it in
his time. The British also did it in their way.
We want it in our own manner and unless we
orient our planning thal way there is little
hope. In this sub-continent in the post-Bangla-
desh era we know that for communalism there
is no room. Secularism has triumphed. The
Bangladesh culture is not only Bangla culture
but Muslim culture which underwent influ-
ence from Ramayana and Mahabharata.
You come across things about Hasan and
Husain and the similies and metaphors in
them often allude to Ram, Lakshman and
Sita. That happens in the UP folklore also
and that is what I mean by culture. That is
what we all now realise as culture. In the
S. E. Asian countries there are Buddhist coun-
tries. at least 5 of them and there are Muslim
countries like Indonesia and Malaysia and
they have two great epics of which they are
proud just as we have got two great epics of
which we are proud, and those are Ramayana
and Mahabharata. A lot can be made of the
fact that there is something secular about
these  epics and then these traditions are the
only ones of which the SE Asians are proud.
For the last 25 years we have adopted big
brotherly attitude towards these countrics. We
had no reason in the past to be ina big
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brotherly way towards them and now we have
even less, because we have emerged as a
Power to reckon with. For the last 25 years
one only noticed a kind of sentimental attitude
towards countries of Asia not only in a poli-

tical senses but also in a cultural sense.

We have got to realise that there is a lot
even in Ramayana and Mahabharat that we
can take from these South East Asian coun-
tries and also perhaps a little that we can
give to them. This cultural orientation has
been missing from our plans as far as one
notices. The scientist has been acknowledged
by the system because the scientist has to
deal with things which are geared to progress
directly. Also in the western countries the
scientist’s work is geared to warfare and war-
fare is tremendously important for the big
powers, so that the scientist has come into
his own, But not so the artist. Many years
go—1I think it was in Edinburgh in an inter-
national drama festival, if I am not mistaken—
it was pointed out that the scientist is usually
given millions of dollars for the sake of his
right to commit mistakes but not so the artist.
The scientist gets money for the sake of making
experiments but the artist is not patronised
to that extent. Money is not given to him so
that he can make mistakes, so that he can
fall, fumble and falter and through errors
flower. I am not in the least suggesting, L
am not at all inclined to suggest that a cultu-
ral awareness has so far been entirely missing.
Already there seems to be an awareness that
there ought to be a clear cut cultural policy.
On the other hand I have not got in my mind
the notion that the Government alone can
produce such a thing, such an abstract thing
as culture. As a matter of fact, the contrary
perhaps is true. A policy oriented towards a
free flowering of culture, free efflorescence of
artists and culture, must be consciously worked
for by which I mean a cultural policy which
15 attached to the apron strings of a devele-
ping socialist economy of a developing country
such as our country although in many other
countries which are fully developed you still
find the State subsidising theatres and art
organisations. How can developing countries
dispense with that need. 1 am not suggesting
that development should always be taken into
account in the matter of culture but I am
thinking of culture inits true sense. I am
thinking of artists whose right to criticise the
Government remains inalienable. Of course,
I do not mean in an obscurantist culture of a

—— -
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culture which incites communal passions.
But certainly if they are of a different political
view, that kind of art also 1nust come in for
patronage by a progressive Government. Such
a policy is what we require.

In linguistic development also one finds
there are shortfalls and difficulties. There is
a book Board and some very good work has
been done. Translations into the Urdu langu-
age have been made from various languages for
the use of M A. students and Ph D. students
but of them there are few readers. There
cannot be readers of these technical high-
flown books because Urdu language has not
received sustenance, encouragement and
succour at its grass-roots. These are some of
the remedies that must be made as soon as
possible before it is too late.

There is no uniform censorship policy.
There is no entertainment tax exemption for
all drama troupes, Some States do not have
tax at all while in some States they scrutinise
the script before taking a decision. The Delhi
Administration has recently started looking
into the scripts. While on this question of
censorship it may be pointed out that it was
reported in the Times of India of 9th April
that Vijay Tendulkar’s new play had come
in for censorship. This and other plays are
being censored by authorities who know no-
thing about art and culture. There was the
case of Rasoolan Bai mentioned recently in
the Times of India I have heard that an
ad hoc grant was given to Rasoolan Bai

by the Ministry of education. While this is
good that is hardly the answer. There is need
for a scheme by which the old artistes, recog-
nised ones, who have received awards and
citations, who in their old age are facing
penury, should be given some sustained help
by way of old age scholarships. There must
be some provision made for such cases so that
their recognition 1s sustained and it becomes
a true recognition and not a mere recognition
on paper. So far as tribal welfare is concer-
ned, I know about Baster, Chhattisgarh and
other areas; I go to these areas time and
again. The Chattisgarhi artistes play and per-
form in the theatre for some months of the
season and for the rest of the year they go
about selling bidis and pans. During some
months in a year they perform dramas and are
left on their own afterwards. In Mariya and
Mariya areas, I know the Tribal Welfare Board
is making some efforts to improve their economic
conditions. Brooms are now being made as co-
mmunity profession and are being exported.
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Something is organised there and it is very good.
The same is not true, however, of their cultural
well-being.  Their education is faulty up-
willingly and inadvertently, these so-called
instructors and tutors of the tribals are giving
them a sense of contempt for their own culture,
and they arc forgetting their own language.
They are. no doubt, having a smattering of
Hindi but they are forgetting that their own
culture is far richer.

Madam, thank you very much.

SHRI V. B. RAJU (Andhra Pradesh) :
Madam Vice-Chairman, the Reappraisal docu-
ment broadly reveals that there is a serious
concern about the slow rate of growth of eco-
nomy. There seems to be a bit of a misconceived
controversy about growth and distributive jus-
tice. I do not think there is any scope for
such an acrimony because the Planning Minis-
ter also just now made it clear that it will be
growth with social justice. We want both and
so let there be no polemics about it; we have
enough of polemics in this country.

Now why is this slow growth and in what
sectors? The Plan envisaged a 5.6% growth in
the narional income annually; a compound rate
of growth, but the experience has been 5.3% in
the first year, +.7% in the second year, and in
the third year it is still further going down, to
less than 49,. So to say, there is deceleration
now. First of all the Government has to arrest
this decline before actually aiming at too much.
As a boulder moves from the top of a hillock,
it is very difficult to hold it because it gains
momentum a lot of momentum, and so this
declining growth, this decelerating growth is
really a serious matter. Now, in what sectors
is this decline or this shortfall? Madam, we
have been speaking about the revolution in
agriculture-we call it green revolution-and I
thing self—sufliciency in foodgrains seems to have
developed a sort of complacency. Now I warn
the Government about this. If there has been
any revolution, it is only in wheat production,
in a limited area like Punjab, Haryana, pro-
bably U. P. It is not taking into consideration
the other products, which are very essential
for human existence. Take pulses, Madam. In
fact theit production has been lower than what
it was ten years ago. I will just read out the
figures though they may be known to every-
one. The Index Number for pulses in 1960-61
was 129. In 1970-71 it is 117.1. So there
has been a decline in the production of pulses,
Same is the case in respect of fibres, Madam.

il
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For cotton the Index Number was 202.]1 in
1960-61, and it is only 175.8 in 1970-71. Now
in rice I do not think the production has
crossed the threshold yet. The rice-consum-
ing population is very high and the area
occupied for rice cultivation is also high.
There, our scientists have got to make a
breakthrough, and they have been making a
very strenuous effort ancl I wish them success.
The Plan envisaged a 5 per cent annual growth
in agriculture. We are happy that, because of
the accelerated production in wheat, the rate
of growth has been 7 per cent in 1969-70
against 5 per cent visualised. It was 6 7 per
cent in 1970-71 but 3.8 per cent in 1971.72,
Even here in the graph it shows a decline.
We have to be careful.

Much has already been said about industry
What is the level of investment in industry ?
It is a colossal sum in terms of investment
and loans to the public sector particularly. It
has been criticised from all sides that the low
rate of growth in industry particularly in
197172 is very disturbing. As the Plan
Appraisal document reveals in the first eight
months of 71-72, it was less than 2 per cent
growth. This deceleration of economic growth
is a subject which should be discussed at
great length. It should not be just as a
casual reference as we make in our speeches
here. Parliament must be seized of it. I
remember the speech which I made in 1952
when the First Plan was prepared. I was the
Planning Minister in Hyderabad Government.
It is the same speech, a carbon copy, which
I am making now. Practically the termino-
logy is the same. The complaints are the
same. The performance is the same. Every-
thing is the same. I am not criticising any-
body on this matter. [ know development
has its own problems. Growth has its own
problems. The increase in wheat production
has created many problems. In fact, there
was an uproar in this House the other day.
There is the problem of storage, then tirans-
port to the distribution areas and then the
bank advances which are locked up. Develop«
ment also has its problems. As Panditji used
to say : You had a costume prepared for you
when you were fifteen ycars or ten years old.
Now, you want to use the same costume
when you are twenty-five years. What will
happen ? “EK DHAM PHAT JAYACA”. It
cannot be like that, It has to be an integra-
ted development. It has to be an all round
development. We cannot be satisfied merely
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because therc has been an increase in the
production of wheat and we have stopped PL-
480 imports. I think all our hon. Members
understand the implications of the stoppage of
PL-480 imports. We were getting wheat at a
concessional rate. I am against import of
foodgrains, but it has its implications. The
pool rate for wheat worked out and the issue
price was Rs. 78. Today we see in the Budget
a provision for a subsidy of Rs. 100 crores. I
heard speeches being made to do away with
foreign aid. It is all right, but what does it
mean ? Has it been carefully gone through ?
What will be the gross foreign aid that we
will have to get in the Fourth Plan ? The
gross foreign aid will exceed Rs. 4,000 crores.
We have got the repayment obligations. We
have lived in the past beyond our means.
We have borrowed a lot of money from out-
side and we have to repay it. Yesterday
there was some criticism against foreign aid,
in this House.

First and foremost this growth has to be
improved. Growth, savings and investment go
together. They cannot be dealt separately.
What is the disturbing factor ? The disturb-
ing factor in this country is low rate of sawings,
Governmental savings and particularly public
savings are just about one per cent of the
domestic product, even though there has been
massive taxation. I think last year the tax
arrears that were realised and the taxation
that was levied have been the highest. But in
spite of it, the public savings, the Govern-
mental savings, are very insignificant. What
happens when there are no public savings ?
Naturally savings must come from somewhere,
You go to private savings. If you examine,
you will find that they too have been low.
The corporate savings are negligible and the
cooperative savings are also very negligible,
And what is left ? It is only the household
savings. What exactly is the plan to mobilise
those savings ? Once I made a point here and
I think I also repeated it here. We talk of
black moncy. Now, the money supply in the
market is about Rs. 7000 crores. Unless the
national income also in real terms grows, this
money supply actually makes a distortion in
our economy. How to draw at least a portion
of this unaccounted money, which money is
not being put to productive purposes, which
money is being actually employed for stocks,
which money is being employed for specula-
tion, land purchase, for luxury goods and
houses and added to that, for air travel, I

t

u
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was surprised. The other day we were talking
about improvement in civil aviation and the
expansion of civil aviation. I would like the
Minister to make a study and lIet the House
know what is really the character and com-
position of the air-travelling public in this
country. (1) Government servants who do
not pay from their pockets ; (2) Members
of Parliament—we do not pay from our
pockets ; (3) Business executives, company
executives, who do not pay from their pockets
and (4) Possessers of black market money.
Is it for these people, that we have to improve
services with sophisticated equipment for air-
craft and face strikes and losses—we talk
about all these things. Whereare we ? And I
have been happy when I heard the criticism
about the small car, which was erroneously
called the people’s car. In fact, I had an
occasion to preside over an international con-
{erence at Prague on metropolitan transport.
All the representatives from the FEuropean
countries said that the private car was a
traffic problem, in the metropolitan citites,
We cannot encourage this private car. It is
taking away the garage space, road spacec and
living space. And it pollutes the air. What
we want is public transport. And even for
that, our surface, the road, does not permit.
We have actually to go under ground. But
it involves a lot of capital and investment. I
request the Minister to see that the private
car, the small car project, does not and shall
not come, and that it is not given priority in
this country. And it is not the private car,
but it is the public transport. That has a
priority. Whenever we travcel in the DTC.
buses, they make such a terrible noise that
our ear drums are affected. I request the Minis-
ter to sit in the bus in which we come every
day from the Western Court to the House.
At peak hours hundreds of passengers are
actually stranded in the queues, It is the
public transport system that is more . ..

DR. BHAT MAHAVIR (Delhi) : Don’t be
80 harsh on the Minister.

SHRI A. G. KULKARNI (Maharashtra) :
He is accustomed to bus travel.

SHRI V. B. RAJU: There is nothing
personal. I think I have overstated my point.
What I had in my mind was this. When the
Planning Commission fixes priorities, when the
Planning Commission actually thinks of
increasing the size of the cake, what should
be the content character of the cake ? It is

[ 13 APRIL 1972 ]

Mid-term Appraisal 170

not the production of luxury goods which
would add to your growth..

st Qo Sfto FAFWI: dier qTIH
faear v @ =nfgd o

SHRI V. B, RAJU: The question is
this. For twenty years, we have been making
promises. I too have made promises. In fact,
I belong to the ruling party ; except for two
years, I have been in this party. And yester=
day, I was a bit worried when some one was
saying that he was not a Minister, When a
particular decision was taken. It matters very
little whether I am a Minister or you are a
Minister. It is a continuing Congress Governs
ment. It is the party that functions and its
programme is based on certain policies, We
must be bold to say, “We stand by our
Commitments and if we have gone wrong, we
should admit that we have gone wrong.”

Now, savings must be available. But
savings must be available from where? I
would like the Minister to make it clear from
where we expect savings to be made ? Savings
must be made from at least a part of the
unaccounted money.

SHRI A. G. KULKARNI ;: How ?

SHRI V. B. RAJU: I have already
made it out. If I use the word “‘demonetisa-
tion,” you will be angry. So I do not use that
word. About the detection part of unaccount-
ed money, let it be dealt with by the Income-
tax authorities. What I am suggesting is this.
Let all the top denomination notes—I do not
have the figure as to what their total value
is—be divided into two halves. For one half,
give 10-year bonds, and for the other half,
give new notes. In one year you will be able
to mobilise Rs. 900 or Rs. 1,000 crores, Put
it to use for productive purposes,

SHRI KALYAN ROY (West Bengal) :
Like Moinul Haque Choudhury ?

SHRI V. B. RAJU : Therchby you are
not taking away the sanctity of monetary
currency. I call it compulsory borrowing.
What is wrong with it ? I actually put this
question to the Finance Minister—please let
me know whether T am committing a mistake
in thinking like this. What is the difficulty
with the Government in taking away at least
50 per cent of the top notes ?

Coming to the public sector undertakings
including the Railways, I hope the House
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knows that the level of investment and loans
and advances to them exczeds Rs. 11,000
crores. The Railways themselves have got
more than Rs. 3,000 crores. Now, Rs. 10,000
to Rs. 11,000 crores are locked up in depart-
mental undertakings and commercial under-
takings of the Government. And what is it
that we are getting in return out of it ? We
have a Committee on Public Undertakings. It
is not simply a question of the Committee
sitting and preparing a report. It is shown
that 32 undertakings in the year 1970-71 lost
Rs. 72 crores. These statistics arc supplied
by you, by the Government. Now, what
exactly are the remedies ? Even the Planning
Commission does not say anything about these
things ? What is the mechanism, what is the
new approach, what is the new type of
organisation, what is the new strategy, that we
are to employ ? Reappraisal involves means
correcting the course just like correcting the
course of a rocket or a satellitc going to the
moon. When you have gone half way, if you
find that your destination is not going to be
reached as planned you should apply some
correctives and change the course so that you
can reach your destination as planned. It is
not a post-mortem examination that we want
to have in this country. We do not want fo
find scapegoats or simply throw the blame on
somebody and be satisfied. What are the
remedies sought to be employed in the public
sector undertakings ? Madam Vice-Chairman,
the success of the slogan of garbi hatao or
establishment of socialism in this country is
greatly dependent upon the success or the
failure of the public enterprise activitics
because people cannot make a distinction
between Government, administration, coms-
pany and so on. They cannot make that
distinction. When you say Railways, people
take it as Government and if a third-class
passenger is inconvenienced, it s the Railway
Minister who will be criticised and not the
Railway Board. People cannot make such
delicate distinctions. Therefore, I try to
reiterate that the working of the public sector
undertakings. .. ... (Time bell rings) Madam, I
will take two or three minutes.

SHRI LOKANATH MISRA (Orissa) :
These are the speeches, Madam, which the
ruling party should encourage.

SHRI V. B. RAJU: It is all right.
Investment in the public sector, as I said, is
Rs. 8,114 crores and loans, Rs. 2,516 crores.
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The Plan Appraisal also reveals that
deficit financing at the end of the Plan is
going to be high. Deficit financing, they have
shown at about Rs. 1203 crores. What they
postulated was only Rs, 852 crores. Now it is
going up to Rs. 1203 crores.

Now let us come to prices. As has already
been pointed out in this House there are cer-
tain things which are getting acceleration.
Out of those, prices is one. As I have already
said and Irepeat thatit is the money supply
in the market.. (Time bell rings)..(Interruption)
**that is responsible. How to arrest increase
in the prices. We have also been talking about
it, we have been criticising about it. We
have been talking about the public distribu-
tion system. I make one suggestion to the
Minister for serious consideration. Why should
we not take to public distribution in a big
way ? Firstly, we should take in hand the
distribution of essentials to human living, that
is, foodgrains, coarse cloth, sugar, kerosene,
and one or two other things. .

SHRI N. G. GORAY (Maharashtra) :
You can add on.

SHRI V., B. RAJU : It does not matter,
you can increase the number. Why should
not this Food Corporation be renamed as
Essentials Distribution Corporation ? Then
I can show you another method of drawing
money from the market. You can easily have
3 lakh shops al} over the country both in the
rural areas and urban—it may not be an
exaggerated figure, I am not very particular
about that figure. Mr. Minister, will you
kindly stipulate that each shop will be regis-
tered with you for the purposes of retail
distribution 1f they deposit Rs. 2000 of Rs,
3000 or even Rs. 5000 ? You can take those
deposits. These shopkeepers can get that
unaccounted money and convert into deposits.
As Tamil Nadu has given a start, let us go by
the card system. There is nothing wrong in
this. It is essential, otherwise the emoluments
to the employees which we have to pay go on

increasing and affecting our Budgetary
estimates.
The second is the distribution of raw

materials to the industries. You are already
working in that direction. For intcrnal distri-
bution you will have a corporation for distri-
bution of essential raw materials for the indus-
trial sector. These two big things, you see
whether they can succeed; otherwise, what
is the way out? Not by your regulatory
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metdods, not by your controlled methods.
1 have been a Supplies Minister myself and
I know much more than any other Member
here what the difficulties are. In fact if I make
a statement it may be too much on my part ;
I think it is nearer truth: The corrupt
administrator, the corrupt politician and the
corrupt tradesman have conspired together
to defeat this democracy. Therefore, we
will have to go in a big way for public
distribution. (Time bell ) Lastly, our balance of
payments position is going to become difficult.
At the moment it is all right. Our exports
are also increasing though not to that extent
which we need. But our imports are going up.
The gap in the balance of trade is widening
now ; the gap between the import and export
trade is widening now. .

DR. K. MATHEW KURIAN : Our
exports are increasing through statistical
manipulation !

SHRI V. B. RAJU : I{ this situation
continucs, we have to fall back upon foreign
aid for this purpose. I can only cxamine this
question between importing components and
raw materials on the onc side and importing
capital goods on the other side. If we import
a machine, we are a slave for thirty years.
Even now more than Rs. 300 crores worth of
capital goods are being imported annually.
Can we not put a stop to that ? Import more
raw material, import more components, but
not capital goods machinery. As I said in the
beginning we must and try to make the full
utilisation of the installed capacity. Madam,
I have taken more time, I am sorry for that.

DR. K. MATHEW KURIAN : Madam
Vice-Chairman, the honourable Minister of
State for Planning, Mr. Dharia, said that in
the Planning Commission exercises are being
made. I find from the detailed study of the
Mid-Term Appraisal and also the Annual
Plan that the so-called exercises that they
have been making are exercises in futility. The
document on Mid-Term Appraisal and the
Annual Plan also reveal that mediocrity rules
the roost in the Planning Commission and the
Economic Ministries of the Government of
India. The Mid-Term Appraisal is a scandalous
document. If you refer to that document it
only reveals the paucity of ideas, lack of long-
term strategy, even shorter expedient measures,
that could have been taken to correct the
type of imbalances which have been created.
On the top of that, the Planning Commission,
particulary the head of the Planning Commis-
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sion, its Deputy Chairman, Mr. Subramaniam,
who is also the Planning Minister, reveals an
ostrich like ignorance trying to emphasise
micro aspects of planning forgetting entirely
long-term strategy. Discussion on long-term
strategy, discussions on priority and develop-
ment for future on a perspective basis are
absent. On the contrary, we have detailed
discussions on the micro-aspects of plan such
as rural works, road development and various
other schemes. All these schemes individually
are all right. But without an adequate long-
term strategy, the Planning Commission is
going to end up in miserable failure very
soon. I am stirprised that the Planning Com-
mission and the Government of India are still
following a policy of glorified pragmatism
which they have been exhibiting for the last
several years, If they continue to do that,
they are definitely sitting on a volcano, We
have here the statement of Shri Subramaniam,
the hon. Ministe: for Planning. I quote :

“In  formulating our approach to
Garibi Hatan, we have to be clear about
the meaning and the causes of poverty.”

From there he goes on to define the causes of
poverty. It is a very interesting statement.
He says. I quote:

“The causes of poverty are not difficult
to discern. They are unemployment,
under-employment, very low incomes and
a very poor resource base for the self-
employed.”

What does it really mean ? He says that
people are poor because they have no incomes
and no jobs. This is saying nothing at all.
Why are thev poor ? Why have they no
jobs ?  Why do not they have incomes ?
These are questions which he has not answer-
ed. Instead of squarely facing the problem
and blaming the nature of system that he
operates and the economic laws of a capital-
ist and feudal system that he follows and
which we have inherited, he goes on repeating
truisms. Unless we go into the key question
which affects the people, we will never be
able to diagnose our problem nor get at the
right remedies.

The speech of the hon. Minister does not
identify the causes of poverty and for that
very reason it 1s very disappointing. Is this
the expertise that you have made up in the
Planning Commission ? Ts it the advice that
your expert economists and statisticians have
given you ? Experts may give different ad-
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vices which the political leadership does not
find very convenient to accepi. That is a dif-
ferent matter and 1 am not interested 1n the
internal problems of the Planning Commission.
But I would like to make an important point
on the way in which the Planning Commission
has been operating and the manner in which
the Plans have been drawn up. I think there
is same grave deficiency. What is that defi-
ciency ? I am not certainly questioning the
supremacy of politics while drawing up the
Plan. Politics must be supreme in any deve-
lopmental process. But do we have the correct
political policies and the right economic poli-
cies? How could you have theseif the
planning is modelled on the borrowed capita-
list ideas. In the Planning Commission we
have a very interesting representative from
the private enterprise, Shri P. L. Tandon
who presided over the Hindustan Lever em-
pire. He was brought in to study the struc-
ture of the Planning Commission and he
suggested a managerial cultuwre for the Plan-
ning Commission—a new culture. All these
borrowed ideas are put into the Planning
Commission at a time when we must seriously
think of development and various alternatives
of development based on longterm strategy
so that our short-term and annual plans and
five year plans can be dovetailed into long-
term Plan and long-term vision of growth.

1 suggest that this is not purcly due to
the mistake of the members of the Planning
Commission. This is primarily due to the
mistake of the political leadership itself.

We had recently the speech of the Prime
Minister at the FICCI meeting where Iunder-
stand that the members of the Federation—the
big magnates that they are —had a very cheerful
and happy discussion with the Prime Minister,
And the Prime Minister said lot of things
which fit into the type of pragmatism that
the big business has been asking for.

1If you look into the history of planning in
this country, it is very interesting. Whenever
the political leadership was facing economic
and political crisis, they and the Planning
Commission came out with a lot of socialist
slogans. Once that political crisis is over and
consolidation takes place, they talk about
growthmanship and high rate of growth.
Again when a political crisis comes, they
revert back to slogans and slogan mongering.
This is the irony of Indian planning.
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Now, the important point that I would
like to make for the consideration of the
Planning Commission is that despite the facade
of the various slogans and schemes given in
the Plan, they are sitting on a volcano. Why ?
There is a serious deepening  economic  crisis
in the country. When I say this, a number
of people on the Treasury Benches may raise
their eyebrows and may ask, “Where is the
crisis ?’ True, there is apparent political
consolidation now after the so-called massive
mandate with 469 of the votes with this so-
called massive mandate they can enjoy power
I agree that there has been some political
consolidation recently. But, hehind this polis
tical consolidation there is the deepening eco-
nomic crisis and it is reflected in 2 number
of ways ; it is reflected in the declining rates
of growth in industry ; it is reflected in the
increasing tensions in the countryside ; it is
reflected in the widening gap between the
rural rich and the rural poor in the wake of
the green 1evolution ; itis reflected in the
shortages of impartant raw materials for
industry and for other development activities,
and itis also reflected, on top of all these, in
the crisis which the people in general are
facing in the form of poverty, unemployment,
prices, increasing tax burdens and so on.
Now. this crisis is a reflection of the capitalist
feudial policies pursued by the Government
and the anarchic way in which planning and
devclopment have taken place.

Now, one important aspect of this crisis 1
would like to emphasise : Having allowed
monopoly concentration to take place in
industry, the Government of India and the
planners are looking to agriculture now for
resources. Dr. Raj has been appointed the
Chairman of a Committee and the Raj
Committee has been given the task of finding
resources from agriculture in the name of
raising agricultural resourccs from the so-
called affluent rural sector. But, what we
aie really going to have is an increase in the
burden on the yural poor across the line. If
they differentiate between the classes in the
rural sector, between the poor and the rich
landlords or the top level rich peasants and
put the burden on them; I can understand.
But, the Planning Commission, after 25 years,
still does not have data on class differentiation
in the country side, on class holdings. The
Planning Commission does not have the
statistical data on the structure of the classes
in the country side. They have data only on



177 Re fourth Plan

size-holdings, upto two acres, two to five
acres, five to ten acres, etc, with such inade-
quate data you cannot tax the rural rich.
Unless, therefore, you start from the very
beginning with sufficient data on class struc-
tures in the rural areas, I do not think you
can tax the rich peasant, and the feudal
landlords. Do not make the agriculturists the
peasants generally, the whipping boy of
inflation and tax burden and do not try to
pass on all the blunders of the Government
and the planners to the agriculturists and do
not do it in the name of taxing the rich.

Madam, there is another very serious
problem. In the recent discussions of the
FICCI and elscwhere they talk about profi-
tability declining, investment by the private
sector declining and so on and one of the
reasons given is that wages and salaries are
rising and manufacturing costs are rising.
There is an interesting study hv the Reserve
Bank of India published in its bulletin of
February 1972 covering 290 non-financial
governmental  public  limited companies
constituting about 709 of the assets of 1,501
companies which they normally study. An
interesting result of this study is that in the
six-year period that they have taken, the tax
burden of the 290 companies has increased
by 32% from Rs. 119 crores ta Rs. 158 crores.
Tax burden increased ; but profits after taxa-
tion increased much faster, by 60% from Rs.
132 crores to Rs. 211 crores. Profits have
been rising for the big companies ; manufac-
turing costs have been more or less stagnant
and the proportion of wages and salaries to
the total value of production has declined,
not decreased. It is against the popular
misconception in the country that in industry
wages and salaries have been rising. In other
words, exploitation, capitalist exploitation
by the monopoly sector has been increasing
substantially. Profit or surpluses amassed by
the capitalists have been increasing. None
the less, the investment rate has declined.
This is the crux of the capitalist system.
( Time Bell rings). .Madam, I will take about
two minutes only.

Despite increase in profitability, despite
increase in the exploitation, investment in the
private sector has slumped. This is the most
interesting result of the scientific study made.
The Reserve Bank study shows that the invest.
ment rate has declined from 9.7 in 1966-67
to 2.6% in 1970-71. Therefore, if the Planning
Commission believes that they are having a

\
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rosy picture ahead they will bz mistaken very
soon,

Monopolies are also attempted to be
eliminated by definition. Madam Vice-Chajr-
man, the Monopolics Commission identified
1,100 commodities as “dominant” the indus-
tries, Today the Gavernment has reduced the
number of commodities to $00 by clubbing
them together in general terms. There are
very glaring instances. I will quote one,
India Linoleum, a Birla firm, which is clearly
a “dominant” Firm but Linoleum is now
included under the broad category of “floor-
covering”. India Linoleum ceases to be “domi-
nant”. This is how the monopolists are allo-
wed to grow by tampering with the defnition.
And this is the clear policy of the Planning
Commission and the Govarnment of India.
Are they be really scrioas on the question of
monopolies ?

Madam Vice-Chairman, I come to my
last point. What is the future of Indian plan-
ning ? The hon. Minister of State for Plan-
ning, Mr. Mohan Dharia, tilked about multi-
level planning, at the district level, ac the
State level and so on. But what has happe-
ned ? There is no authority. no power, no
finance available with the States. And we
talk of multi-level planning. We have a seri-
ous crisis of resources with the State Govern-
ments. The last year’s budget shows that the
States give about Rs. Il crores to the Centre.
That means that the repayment of loans and
the interest is larger than the Central assis-
tance received by the State Governments. So
there is complete bankruptcy in the States.
And this is equally true at the district level | ,

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) Please
conclude.

DR. K. MATHEW KURIAN : There-
fore, I suggest, Madam Vice-Chairman, that
there is no point in talking about the multi-
level planning unless we re-structure the entire
Centre-State economic relations. Unless we
give more powers to States and unless we
move towards more State autonomy, there can
be no question of implementing the multi-
level planning.

In conclusion I make the following con-
certe suggestions.

(1) Implement radical land reforms, with
ceilings fixed at the level which is equal to a
plough unit, cultivated essentially by family
labour with only occasional casual labour.
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(2) Nationalise all the 75 monopoly hou-
ses mentioned in the Monopolies Commission
Report.

(3) Nationalise all the private foreign
monopoly concerns, without giving compensa-
tion.

(4) Till that time the above proposal is
impelemented, put a ceiling on the profits
transferred abroad ;

(5) Nationalise the entire export import
trade.

(6) Curb black money by demonitising
the currency. :

(7) Change the discredited tax policy of
putting more burdens on the people.

(8) Radically re-structure Centre-State
relations and give more powers to States.

In a multi-national State country like ours
we can maintain unity of the nation only on
the basis of more State autonomy.

(9) Change the anti-labour and repressive
policies of the Government as in the recent
elections in West Bengal.

Shri Subramaniam referred to the need
for a national concensus, for the implementa-
tion of the Plan. But we can not have a
national concensus which Shri Subramaniam
wants. so long as the Government pursues
their discredited capitalist feudal policies.

SHRI MOHAN DHARIA : Madam, Mr.
Subramaniam will be coming here. I have to
go to the otherHouse. With your permission ...

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : But some-
body should be here from the Government
side to take notes.

SHRI PAPI REDDI (Andhra Pradesh) :
Madam Vice-Chairman, this is my maiden
speech and I hope the HHouse will excuse if
there are any falls.

Yesterday while introducing this Motion
Mr. Subramaniam was talking about the necd-
based Plans. But unfortunately, our Plans
have been green-based. One section of the
Planning Commission believes in ambitious
target., prepares the plans to that extent and
the other section belives in preparing stories
to prove, to tell the paiion why the Plans
have failed. So, they have some of those
arguments about the Pakistan War, or drought
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or ultimately population expansion. We have
been going on for this family planning since
the inception of these Plans, but unfortunately
we have not been successful in the task. Un-
fortunately our experts go and search for
solutions in  America and other places. They
go there to find out as to how we could reduce
this populations. Instead of that, they should
allow our scientists to make research. We have
our own apex where we can do a good deal
make our scientists made some research. Lord
Krishna has married about 16,000 Gopies but
he has not produced a single child, whereas
Kuchela could do—he has done enough
damage. So, there should be a comparative
study by the Government. They should see
how we could reduce this population growth.

Then coming from a village, I would like
to bring these things to your notice, Madam,
about the basic necessities about which Mr.
Subramaniam was talking the previous day.
Take for instance health facilitics. Inmy expe-
rience, where there are patients we do not
have doctors and where there are doctors we
do not have patients, but where fortunately
hooth are available, the medicines are missing.
That is the unfortunate position in villages.
About education, Madam, perhaps the Ministers
in the Central Government do not know that
in villages still there are single-teacher schools
continuing. There is a single teacher and he
has to teach five classes for five hours a day.
He is supposed to teach up to the Fifth
standard from 7 O’ Clock in the morning till
50 Clock in the evening. I do not know
how he maintains it, it is only a miracle and
you can think of the results and the boys that
come out of the school.

The third thing about the basic amenities
is from my personal experience about drinking
water. A ‘protected water scheme’ has been
sanctioned to a particular village in my place.
Within a year we are told that 90 per cent
of the work is completed. That means 90 per
cent of the grant has been spent. But when
ultimately we go and see, they have comple-
ted the construction of overhead tank, they
have cornpleted all other work, they have
got the pipes. This is the 90 per cent of the
work that they say they have completed and
for this they have already spent Rs. 90,000,
But unfortunately, they have forgotten to dig
the well, for that of course a sum of
Rs. 10,000 is still there, The financial achie-

vement is surely 90 per cent but not the real
wotk,

- i~
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Then you need some efficient governments
to implement the plans—whatever the politics.
As far as Andhra Pradesh is concerned, I am
sorry to say, Madam, we have...1 do not
know what to say about our Government. The
Government does not function at all.

Most of the time we find our Chief Minis-
ter in Delhi and none of the files move,
Actually, Mr. Subramaniam also knows it.
He was there in Hyderabad to instal the
present Chief Minister.

SHRI C, SUBRAMANIAM : Madam, is
it fair that we should discuss the Chief Minis-
ter here ? He is responsible to the Legislature
and it should be raised in the Legislature.

DR. K. MATHEW KURIAN : We are
discussing the multi-purpose Plan.

SHRI C. SUBRAMANIAM : But you
cannot bring in the Chief Minister by indirect
methods, He is responsible to the Legislature
and whatever is to be talked in favour or
against should be done there.

SHRI K. CHANDRASEKHARAN
(Kerala) : After all, it is his maiden speech.
He should not be interrupted.

SHRI PAPI REDDI : I was not criticis-
ing the Chief Minister. What I meant was if
the plans have to be efficiently implemented by
the Chief Ministers, we need efficient adminis-
tration. The other things I will bring up
later. There is a simmering discontent in the
State and the chances are that the State will
have to be split into three States. Six months
back for the integration of the State one Chief
Minister was asked to step down and this Cheif
Minister was installed. Mr. Subramaniam
thinks of three States when he thinks of plann-
ing for thosc areas. Already they have started
naming the three States also. The Rayalasee-
ma and other areas they want to call along the
lines of Himachal and Arunachal, as Venkata-
chal, the Coastal districts as Simhachal and
Telangana as Bhadrachal. After hearing M.
Gupta [ would like the slogan of ‘Garibi-
Hatao® to be amended to ‘Garibla Hatao !

SHRI H. M. TRIVEDI (Gujarat) : Madam,
I take it that the purpose of a Mid-Term
Appraisal of the Plan is to see whether the
Plan is going in the direction in which it was
supposed to go, to find out errors if any, which
have been committed and to find remedies for
the errors which we discover. I would be incli-
ned to say, going through the papers that one of
the maladies lies at the very root of the Plan

~am o |
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itself and that is that historically both during
the First and the Second Plans, we were aware
that thc common criticism which was correct,
was that it was not more than a conglamora-
tion of plans and that process probably conti-
nued and there is no dovetailing of the Plan as
a whole between the Plan and its physical im-
plementation. We have been continuously thine
king in terms of financial resources matching
against projects and programmes State—wise
Centre-wise, agriculture, industry etc. but there
has been a continuous lack of implementation
of projects and programmes. This is my gene-
ral criticism. But I would now 'ike to refer to
3 major aspects. The first is that running
through the document it gives a feeling, al-
though it is couched in language of law gecar,
that we are going to be faced with the problem,
as in the past, of resources. If we are going to
attempt at self-reliance if we are going to de-
minish foreign aid, if the balance of payment is
not in order and 1f in fact there is a gap in
balance of payments, if in fact resources raised
by corporate taxation and individual taxation
has now reached limits where we are prepared
to concede that in fact the mobilisation of re-
sources will have to be from the rural sector,

then we have to move over the psychology or
we have to move over to a mobilisation of re-

sources from the rural sector as taxation or ag-

ricultural income and taxation of agricultural

wealth, How ever strong may be a section of
Parliamentary opinion, however strong may be

a section of opinion in the State against such

a proposition, I suggest that we have to take

steps to move over to this phase of raising ad-

ditional resources. I am envisaging som:th-

ing and I was a little surprised when Mr.

Dharia actually referred to land reforms as

having to be carried out with the cooperation

of the States. Ifthey can be carried out with the

cooperation of the States, well and good but if
land reforms or the mobilisation of resources

from the agricultural or the rural sector can-

not in fact be achieved by persuasion then it

is necessary that they must be either persuaded

or pressurised by the due process of law, even

if necessary, through constitutional amend-
ments.

I say that we have moved over to a second
phase of land reforms. The late Pandit Nehru
always said that the Constitution cannot be
allowed to stand in the way of cconomic pro-
gress. We carried out constitutional amend-
ments in order to cffect zamindari abolition, to
make zamindari abolition a reality. The 25th
Amendment has also been carried out in the
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same spirit. I therefore submit to the hon.
Minister ; he may perhaps reply that the Raj
Committee is already looking into this but I
submit that the Raj Committee will probably
supply the modus vitendi, the procedures, the
level of taxation, the method of preventing
evasion etc. but we are aware that our major
difficulty is the constitutionzl difficulty, name-
ly, the power of the Centre to be able to im-
pose agricultural income and agricultural
wealth taxation. The Green Revolution,
Madam, has touched only same cereals; it has
equally touched only same States and to that
extent the benefits of the Green Revolution
have not really spread yet nationally. Are we
going to permit the benefits of the Green Re-
volution only to make therich richer in certain
rural areas in certain States or are we going
to spread the benefits nationally? Discussion
in this House on the Report of the Agricultu-
ral Prices Commission and the revision of the
price for wheat indicated the kind of opposi-
tion which can get generated. I would there-
fore like to submit to the hon. Minister that
while we await the Report of the Raj Commi-
ttee about the procedures of this taxation he
must devote his attention, if I may so submit,
to the necessity of constitutional amendment
if necessary to bring about this kind of mobili-
sation of resources.

The second aspect which I want to refer
to, Madam is the settlement of inter-State
disputes on river waters. Cne hon. Member
from Madhya Pradesh referred yesterday to
the Narmada valley dispute. I want parti-
cularly to refer to this not so much because
it affects Madhya Pradesh and Gujarat but
I refer to this as another classic example of
the manner in which the Constitution which
we have given to ourselves and the statutes
which we have ourselves enacted are in fact
hampering our growth. Madam Vice Chair-
man, the Narmada Valley Authority could
have been create ten vyecars back. An hon.
Member who is now sitting in the other
Housc had prepared a Report along the lines
of the TVA. That Report was shelved and
that was shelved because of the shortcomings
which were discovered in the Damodar Valley
Authority. I submit, Madam Vice Chairman,
that the Damodar Valley Authority’s success
was limited partly because of the separation
of the executive power of that Authority in
relation to the gencration and distribution of
power on the one hand and distribution of
waters on the other hand. Two years have
passed before a tribunal in settling merely the
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preliminary issues in relation to this dispute.
I would imagine that it would take a genera-
tion before the substantive issues of this
dispute are settled. The hon. Minister for
Irrigation and Power is reported to have told
the Consultative Committeee of Parliament
that he is thinking of measures by which the
Central Government will be able to take this
out of the purview of the inter-State disputes.
I suggest to you, Madam, that the hon.
Minister for Planning may also lend his
support to the idea that this dispute is taken
out. It is surprising, Madam, that 19 of the
water of the Narmada is being utilised and
997 flows on. There is no dispute about the
water that is going to be available to both the
States for irrigation. There is no dispute
about the generation of electricity. There is
no dispute even about the cost of the project
except that the costs have escalated since. In
spite of all these, in spite of the federal Cons-
titution and a strong party in power at the
Centre and in the States, it has been impossi~
ble to find a solution to this inter-State river
dispute, a dispute which is affecting the people
of two States vitally. I would therefore like to
submit to the hon. Minister for Planning to
lend his support to take this dispute out of
of the purview of the Tribunal and the inter-
State level and go back, if necessary, to what
was preliminarily proposed, namely, the
creation of a Narmada Valley Development
Authority with full exccutive powers.

Thank you.

SHRI K. CHANDRASEKHARAN :
Madam Vice Chairman, the document in
relation to the appraisal of the Fourth Five-
Year Plan for the years it has already been
implemented, I am sorry to say, Madam,
that it is a document of apology, an apology
for the past and an apologv for the future. It
was rather amusing for some of us today a
little earlier, Madam, to see the hon. junior
Minister for Planning refer to the difficulties
that have been caused in the matter of
implementation of the Plan by, what he
termed as, population growth. It is not as if,
Madam, that the authors of all the Five-Year
Plans so far have not taken due notice of the
papulation growth, of the percentage of the
possible population growth. In fact, in all the
Plans, we have planned on the basis of the
possible population growth. And itis really
strange that the hon. Minister should refer to
something which has been taken into account,
as a reason for failure of planning to the



185 ~ Re fourth Plan

extent he has admitted. Madam, two things
he subsequently referred to, of them, firstly
to the creation of a joint sector. I have
absolutely no doubt to tell this hon. House
that the creation of a joint sector is not likely
to solve the problems that we are facing from
the monopoly capital as it exists in the country
today. The big industrial houses that have
grown with the three Five-Year Plans are not
likely to be in any-wise softened, so far as our
economy is concerned, by the creation of,
what he calls, a joint sector. Further, the
joint sector is mot likely to affect them also.
There are not large industries where, in any
substantial manner, loans have been taken
and, therefore, the creation of equity capital
in such spheres would not be there and really,
therefore, there would be no effective joint
sector also. Then, Madam, the second thing
that he said was the creation of a mental
atmosphere and the creation of a people’s
plan and people’s association with the plan.
I thought that the hon. junior Minister was
making a public speech and not intervening
in the course of a very serious discussion so
far as planning is concerned. I would,
therefore, submit that I have still to wait to
hear the Minister of Planning’s reply because
the intervention that the hon. junior Minister
made has been in a vacuum and has only
created a hollow atmosphere.

Madam, I shall confine myself to a few
points because the time allotted to me is very
little at the fagend of the discussion, I submit
that one of the things we have always been
stressing—and it is very gratifying to note
that the Planning Commission has in this
document, to a large extent, has accepted it—
is that external assistance should go down so
far as the future interest of the country is
concerned. The flow of foreign capital has
created foreign in roads into our economy
and political life. Therefore, more and more
the self-1eliance aspect is being rightly stressed.
The Economic Review for 1971-72 has given
indications by a statistical table to show that
in the course of the last three or four years
we have been drawing lesser and lesser foreign
assistance. I submit that the figures given in
that statistical table in the Economic Review
ate, to an extent, misleading. If you look at the
foreign assistance effcctively for the purposes
for which we are drawing to-day, you will find
that we are really drawing foreign assistance
every year in an increasing manner. The figures
no doubt show that foreign assistance is lower,
but that has been because during the last
three or four years the assistance that we have
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been drawing both on account of PL-480 food
and on account of PL—480 non-food had
been on the decrcase.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) Both of
you will get fifteen minutes. Quickly you may
come to your point.

SHRI K. CHANDRASEKHARAN : Itis
rather difficult.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MOKHOPADHYAY) : I know it.

SHRI K. CHANDRASEKHARAN :
Within ten minutes.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : Make it
within two minutcs.

SHRI K. CHANDRASEKHARAN : It
will be seen on a reference to the Annual
Plan for 1972-73—the document that has been
given to us very recently—that the total
extent of foreign assistance for 1971-72 was
of the order of Rs. 461 crores. The total
extent of foreign assistance for 1972-73, as
estimated some months back, is of the order
of Rs. 380 crores. But then it will be seen
that during last year we drew Rs. 349 crores
on account of non PL-480 and Rs. 112 crores
on account of PL—480. This year, for 1972-
73, we are going to draw on account of PL-
480—in fact it is stated—minus Rs. 4 crorcs,
but we are going to draw for non-PL-480 a
sum of Rs. 384 crores. The estimate for non-
PL-480 for last year 1971-72, was Rs. 349
crores and the estimate made by the Planning
Commission for non-PL-480 for 1972-73 is
Rs. 384 crores. In fact, a look at the Econo-
mic Review would show that this is the
position. So far as the previous years also
are concerned . . .

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : Please con-
clude. No more new points.

SHRI K. CHANDRASEKHARAN : [
shall touch only on two more points and that
will take just two minutes. One is the main-
tenance of the price level. The Planning
Commission has rightly stressed that it has
proceeded on the mid- term assessment on the
basis that the price level would be main.
tained. But what happencd in 1971-72? Ip
spite of the fact that the price level in respect
of food commodities remained the same, there
was no increase at all in respect of food
prices, the prices of other essential commodi.
ties rose. And it is rather startling as to how



187 Re fourth Plan

[Shri K. Chandrasekharan]

they rose because every year in the past we
thought that if we are able to arrest the rise
in prices of foodgrains, we will be able to
arrest the rise in the prices of consumer
goods also. The third pont is—and I am
finishing—with regard to the assessment of
the Plan achievements. We have been assess-
ing the Plan achievements and we have been
assessing the targets achieved so far mainly on
the basis of the financial targets achieved. It
is necessary, Madam, that the Planning Com-
mission should make an assessment of the
physical targets achieved and what exactly
are the physical targets achieved in proportion
to the financial targets achieved. Thank you.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : Mr. P. S.
Patil. Five minutes.

st dgdmra  WaEmst qEe
(wgrarsg) @ ai= fqqz # g9 ANFar 9ga
wf5q & | STAATEAL HEIEAT, YA AT g
£t &9 gy fEa1 &, 397 wwa § 4740
e, gF qga ard FgAr off, oq: aga &
Y8 F AT WY FHICT FIH FT FIEQA
FEIAT |

" %9 @ ¥ gAY WeAT waEA A
1973 ¥ gure g1 aret (Fartas arsEw
w1 ot weArafy gfqasT gwga GRar g,
Igd 15,900 FTUS To T 547 7 ATAT
&1 Tra & arg SR ATTAT ATANT 9
ag§ 1974—1979 3% * wafy & fag
81,000 FUT T F AT FT qFANGH
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FAE, ST FLF U AT F I
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qIY FIEAY qF T AAT JTET, AT 39
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|IT AT §, AT IF 9T A, faaiarT &
fag Tagr s1ad qrg War | 9Ty IEFAN
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THE VICE-CHAIRMAN (SHRIMATI

PURABI MUKHOPADHYAY) : The Plann-
g Minister  (Applause)

SHRI BHUPESH GUPTA: On a point
of order. What was the applause for ?

SHRI C. SUBRAMANIAM
rise

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : So that you
may be attentive

: For my

SHRI BHUPESH GUPTA : Is 1c because
he stood up ?

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): Time is very
precious. Please sit down.
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SHRI C. SUBRAMANIAM : Madam,
Vice-Chairman, at the outset I would like
to express my gratitude to the high-level
debate in this House on the Mid-term App-
raisal of the Fourth Plan. I want to assure
the House that the main beneficiary of this
debate is the Planning Minister. Unless the
Planning apparatus is aware of the political
trends, the political thinking and the political
changes which are taking place in the country,
the planning itself might become an effort
in the ivory tower. And that is why this
combination of the Planning Minister and the
Deputy Chairmanship of the Planning Com-
mission has been brought about, I think it
was the DMK Member who raised this
question whether these two posts could be
combined and he appealed to me thatI
should make a choice and stick to one of
them rather than hold both.

As a matter of fact, a point was made
that if planning takes place merely on the
basis of economic factors itis likely to go
wrong. It has to be influenced by politics
also and the Planning Minister provides that
political factor in the Planning Commission
and the planning process. Thercfore, instead
of saying that these two should not be com-
bined, I think the House on the whole would
welcome this combination.

Madam, before I proceed with the very
many matters which were raised with regard
to planning, the failures in the planning
etc. I would like to deal with the few ghosts
which were raised in this House. Unless those
ghosts are laid to rest, I am afraid our plan-
ning and the implementation of the planning
and the progress of the country also are likely
to be impeded. I am sorry that Shri Niren
Ghosh, the member belonging to the CPM,
is not here. He was the person who raised
the ghost. If you are prepared to lay it to
rest, it is all right.. .

DR. K. MATHEW KURIAN : It will
reappear in the cup-boards of the Planning
Commission.

SHRI C. SUBRAMANIAM : The ghost
was raised in the form of a theory that this
country consists of many nations. First of all
we have to decide whether we are going to
have a planning on the basis of an integrated
nation or on the basis of a multi-national
'State existing in the country., I want to State
this categorically that this is not a multi-na-
tional State, but it is a multi-lingual nation.
And unless this difference is under stood in
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all its implications, the process of plapning,
its implementation and the very economy and
social progress are likely to get impeded. And
this ghost is being raised by the CPM and
I do not know with what ulterior motive,
because he went on saying. . .

DR. K. MATHEW KURIAN
Madam.. .

No,

SHRI C. SUBRAMANIAM : Kindly do
not interrupt. I did not interrupt your speech
and nobody interrupted your speech. You
please listen and if you have got anything to
ask, please ask me later on. This kind ot a
running commentary, pardon me, is not pro-
per, particularly in a parliamentary debate.
Therefore, I would request the hon. Member
to have some patience and listen to me.

DR. K. MATHEW KURIAN: When
you talk about the party position, you should
also not misrepresent.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : Dr. Kurian
please do not interrupt.

DR. K. MATHEW KURIAN
matter of fact, we are not against integrated
national planning. But it can be implemented
only by giving more powers to the States.

: As a

SHRI C. SUBRAMANIAM : I am quo-
ting what an hon. Member of your party
stated on the flour of the House and I am
not saying what has been stated outside I
am dealing with the points raised in the
House and not with what all fantasics and
fantastic nonsense you said out side. . ,(Interru-
ptions).

DR. K. MATHEW KURIAN : Madam,
I am on a point of order. He used the word
‘nonsense’. He has said that.. . (Interruptions).

SHRI C. SUBRAMANIAM : I said,
“‘outside the House”.
DR. K. MATHEW KURIAN : The

Minister is saving it inside the Parliament. ..
(Interruptions)

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : Please do
not disturb,

DR. K. MATHEW KURIAN : If the
Minister says that it refers to what is said out-
side the Parliament, it should not be referred
to here, The Minister is right when he says
that an integrated national planning is necese

- i
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sary and we are not against an integrated
national planning. But, we say that we are
a multi-national country.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : All right.

SHRI C. SUBRAMANIAM : From that
theory, Madam, he want on to formulate
another proposition that West Bengal has been
reduced to the status of a colony which is
being exploited by the rest of India. I would
like to place some figures for the benefit of
the hon. Member who is considered to be
an economist and then he can draw his own
conclusions. Madam, if you look at the pro-
gress of West Bengal State till 1967, when
unfortunately political changes took place,
you will find continuous development, parti-
cularly in the field of industry. If you look
into the registered factories, you will find
that the total number of factories that existed
in 1952 were 2,625, in 1957, 3.400; in 1961,
4,311; in 1965, 5,643 and in 1666, 5714,
And, then the change takes place and you
will find a decrease in the number.

DR. K. MATHEW KURIAN : What is
the percentage for the whole country ¥ The
whole country was in a crisis then,

SHRI C. SUBRAMANIAM : Why don’t
you have some patience ?

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : Dr. Kurian,
you are the only member of your party here
now. Please do not obstruct the proceedings.

DR. K. MATHEW KURIAN : I will

accept your word.

SHRI C. SUBRAMANIAM : You have
a Doctor’s title and you should prove worthy
of the title . . (Interruptions) . .

DR. K. MATHEW KURIAN : Madam,

I am on a point of order. The Minister is

referring to my title. It is not proper. ..
(Interruptions).

SHRI C. SUBRAMANIAM :
would give the value of..

Then, 1

DR. K, MATHEW KURIAN: What is his
title ? He is the Planning Minister and what
does he understand about planning ?

SUBRAMANIAM ;: I do not

SHRI C.
know anything.
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SHRI NAGESHWAR PRASAD SHAHI :

There should be no personal remarks.

SHRI C. SUBRAMANIAM :
interrupt me like this.

DR. K. MATHEW KURIAN : It is not
for you to say this. It is for the Vice-Chair-
man to say that. You are not the Vice-
Chairman.

SHRI C. SUBRAMANIAM : Iam en-
titled to protest against interruptions of this
type. Madam, I know where it hurts and
that is why these interruptions.

Do not

Madam, now I would give the value of
output ex-factory in your State : In 1959 it
was Rs. 598 crores, in 1960 : Rs. 720 crores,
in 1961 : Rs, 814 crores, in 1962 : Rs. 944
crores, in 1963 : Rs. 1,038 crores, in 1964 :
Rs. 1,207 crores, in 1965 : Rs. 1,273 crores
and in 1966 : Rs. 1,453 crores. And then
what happens later on ? There is a steep
fall. What is it due to ? There also we have
the figures here. You will find that after 1967
there is stoppage of work and the fall in
production that has come about. I think we
should know the causes for that,

In 1952 the man-days lost due to stop-
pages (in regard to 139 stoppages) are
5,44,000 and odd. In 1957, the man-days lost
were 9,98,000. In 1961, 20 lakhs ; in 1968,
67 lakhs ; in 1969, 93 lakhs ; and in 1970,
up to three or four months, 41 lakhs. This is
the state of affairs. How can you expect
West Bengal to prosper, to progress. And
even if you take into account the all-India
percentage of industrial production till 1966,
it always maintained between 20 to 23 per
cent, But now if you look into the picture,
it is a dismal picture. Who is responsible for
it ? Certainly the people are best suited to
judge. And they have given their judgment
recently. This is where it hurts them ...
(Interruption)

DR. K. MATHEW KURIAN
becausse of rigged elections.

SHRI C. SUBRAMANIAM : Madam,
whenever it goes in their favour it is demo-
cracy. Whenever it goes against them, itis a
rigged election, I wish they have some stand-
ard with regard to the functioning of the
democracy.

It is

Then, Madam, from this on, another thing
Aavelanad + State autonomy. The hon. Mem-
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ber found a partner in the DMK party for
this autonomy demand. I am very sorry I
was not present here when the hon. Member
Shri Kamalanathan spoke, He said that good
ideas do not come necessarily from the
Centre. I agree that many good ideas come
from State Governments also. And I am
taking into account the performance particul-
arly of the State from which I and he come.
Take the progress which has been made dur-
ing the last 15 years. I do not want to differs
entiate between period and period. Take 20
years as a whole. From the 7th or 8th rank
it has come to 2nd or 3rd rank with regard
to development. I want to place it particularly
before the DMK party not to fall a prey to
this slogan of autonomy, by becoming a part-
ner with the Marxist Party. It will bea
very dangerous experiment that they will
be trying. . .

SHRI M. KAMALANATHAN (Tamil
Nadu) : May I ask the Minister whether he
has not spoken at a public mceting at Krishna-
nagiri that he would fight for more powers
for the State P

SHRI C. SUBRAMANIAM That’s
different. I am coming to that. If you look
into the proceedings, you will find that not
only at the public meeting at Krishnagiri but
at other places also. From 1952 onwards, I
have stated that we should have a little more
powers. But that is different from State aut-
onomy. This what the DMK should also
recognize. If they are saying that for the
purpose of implementing the Plan certain
more powers are necessary certainly we shall
consider and discuss. If there are any obstacles,
constitutional or otherwise, they can be looked
into. But to raise the slogan of autonomy and
also to equate to what has happened in Bangla
Desh is certainly a dangerous trend. I do
not think anybody who has got the interest
of the nation at heart can allow this thing to
happen in this country ...... (Interruption).
And 1 want to be quite firm about it, and
particularly about having pictures of the
Chief Minister of Madras and Sheikh Mujibur
Rahman. We all respect Mujibur Rahman,
As a matter of fact, when he came here we
gave him all the honour. But see the implica-
tions of it: either autonomy or Mujibur
Rahman. What is the implication of it?
Therefore, about this question of autonomy
coming in the way of planning process and
the implementation, whether they want a
proper plan or the implementation or they

[ 13 APRIL 1972 ]

”

Mid-term Appraisal 198

want an agitation with regard to autonomy,
they have got to dccide here and now.

I am glad they are saying that they are
prepared to co-operate with the Central
Government in all the progressive policies.
To that extent I welcome them but when
these ghosts are raised, certainly there cannot
be proper co-operation. All this plan and
implementation is going to be impeded to
that extent. Therefore, even in the very beg-
inning I thought that I should deal with this
aspect of multi-national State business and
West Bengal becoming a colony and then,
State autonomy. If these are the things which
are going to be projected in the country today
and on the basis of it our policy is going to
operate, then we can give up the process of
planning and the implementation of planning
and the economic and social transformation
that we want. Therefore, this is the impor-
tant thing which we will have to deal with.

And now, with regard to the various spee-
ches that have been made here, most of them
highlighted the points which had already been
printed and circulated to the hon. Members in
the Reappraisal document. No doubt, cold
print cannot thunder, cannot roar but we can
do it on the floor of the House. But we have
made a frank assessment, an honest assessment
for the state of affairs and it is this, We have
not only tried to highlight what has been
achieved but also, more than that, we have
tried to point out where the defects and defi-
ciencies have crept in with the hope that they
should be remedied. And it is from that point
of view I placed brfore this House how to the
best of our ability we have tried to tackle
it in the Annual Plans, in the allocations to
the Annual Plans, and the various steps we
have taken through the Annual Plans. Mem-
bers may say this is not adequate; but hon.
Members should realise that we are not for-
mulating a new Plan; we are in the process
of implementing an existing Plan. It is easy
to draw a new picture rather than correct an
existing picture.

DR. K. MATHEW KURIAN : Why do
you not scrap the Plan and draw up a new
one since you have got a massive mandate ?

SHRI C. SUBRAMANIAM: We have
taken up formulation of the Fifth Plan after
the 1972 mandate. It will take at least two
years to finalise the Plan. We have formulated
a very rigid time-table for ourselves and even
with that rigid time-table it will take at least
two yecars to have a Plan. Then shall we have
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a Plan holiday again? Therefore, we have
tried our best within the existing Plan, within
the existing structure, how to introduce into
the structure new thrusts, new directions so
that this may even be a preparatory ground
for the Fifth Plan. We want to know what
direction we have got to take 1n the Fifth Plan
and there also we have placed before the
House certain ideas for the purpose of criti-
cism—not that we have finalised those ideas; it
is a preliminary thinking with regard to the
direction in which we want to move. So, this
1s the most important thing. Therefore, going
on pointing out that these are the deficiencies,
these are the shortfalls here, these are the figu-
res—which I myself have given in the docu-
ment—is not enough. As a matter of fact, we
have gone through an agonising experience in
producing it. Mr. Bhupesh Gupta has said
that it is an agonising docuraent. It is an ago-
nising document for many of us when we find
that su many things have gone wrong. There-
fore, how do we go about it? Is the direction
in which we are moving the correct direction
or are we in an advantageouas position now to
make new thrusts and new directions? This is
the important thing which we have got to de-
cide. Even with regard to that I placed it be-
fore the House Whilc in the past we were
very much concerned with the growth factor,
now particularly we are very much concerned
with the building up of an infrastructure
and without the building up of that infrastruc-
ture, whatever might have been our intentions
and whatever might have been our sincerity,
certainly we could not have attempted the task
which we are trying to attempt today. This
should be taken note of. We have every desire
to fight the enemy but that does not mean
you can immediately jump into a war without
being fully prepared for it. Therefore, while
we have many fronts to fight on the economic
front, it does not mean that you can immedia-
tely take up those tasks and then achieve suc-
cess. So if we think in terms or removing po-
verty to which we are comrnitted and that po-
verty cannot be removed unless we have a
large employment programrae which will take
care of not only unemployment but under-em-
ployment also, not only the educated unemploy-
ment but the manual labour also which is not
employed, unless these two things are taken
care of it will not be possible to move towards
the direction in which we want to move. We
have not stopped with that, I would like to
point out to Mr. Gupta. Even for these two
very things, for eradication of poverty and
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employment programmes, if the disparities
which exist in the community to-day, if they
continue to exist in the same state, it will not
be possible either to attack either poverty or
tackle the problem of employment. Therefore
we have made a commitment that we will re-
move this disparity and it is only for the pur-
pose of clearing the ground, clearing the obs-
tacles that we went through the process of
amending the Constitution in the last one year.
Just now the elections were over, two weeks
ago and new Governments have been formed
only now and they have taken charge. Imme-
diately Mr. Gupta wants to ask: ‘Why has
not land reforms been implemented ?* I wish it
is possible to work a miracle that way. After
all we have to give them reasonable time to
take decisions and on the basis of the decisions
to bring in lagislations and on the basis of the
legislations to have implementation. If
they go wrong, certainly you are entitled to
say ‘Where are your commitments’ but to
charge them even now certainly is not enco-
uraging them to take these decisions. It looks
as if some people have vested interests in
failures. This is the real trouble, otherwise
they cannot go on attacking the Ruling party.
Therefore within 2 or 3 weeks if you put the
Chief Ministers on the test as to how they
have implemented the land reform ligislations,
how they have amended the land reform legis-
lations with regard to ceiling, if it is the test
you are going to put to the Chief Minister,
then certainly they are not super human
beings. They are ordinary human beings and
therefore you have to give them some reason-
able time, If it does not happen, certainly
all of us are entitled to put the question, not
even as Members of Parliament but as citizens
of the country we are entitled to question :
‘“These were the commitments you made to the
people during the elections, what has happ-
ened to it ?”

DR. BHAI MAHAVIR : What about the
legislations which existed for many years ?
Why are they not implemented ?

SHRI C. SUBRAMANIAM : That is why
I said that things have been changing. If
you do not take note of the changing trends
then I cannot help it. After all 1967-68 is
completely different from 1971-72, I want to
make it quite clear.

DR. BHAI MAHAVIR : We are not
asking about new legislations you are visuali-
sing but about the existing legislations.
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SHRI C. SUBRAMANIAM: Even the
existing legislations, if you expect the new
Chief Ministers even to implement the exis-
ting legislation, all that could not be done
within the last few weeks. Therefore if the
new commitments are there in 1971-72 kindly
give us some time and I can tell you that it
is not a state of affairs where we can evade
the question as before. The atmosphere in the
country is such that we cannot merely, on the
basis of the slogans, carry the people with us.
Those days are over. Either we deliver the
goods or we getout but I want to tell you
one other thing, This is the last chance in
my view which democracy is getting to prove
its credibility with regard to social and econo-
mic changes and if we do not succeed, I do
not think anybody else is going to succeed
on the basis of the democratic process. Some-
thing else will have to overtake the country
and will overtake the country and therefore
particularly those of us who believe in demo-
cracy, we are on trial and therefore it is not a
question of just sniping at us. It is a ques-
tion of sniping at democracy itself and
particularly those parties who believe in the
democratic process will have to assist in the
implementation of this process rather than
create obstacles in the way of the implemen-
tation of these various schemes. Therefore
when we have placed before the country these
commitments and for the purpose of fulfilling
the commitments whatever stood in the way
also we have been removing and again even
though politicians may have doubts with
regard to our credibility, with regard to the
performance and implementations anyhow,
the 1972 elections have established that the
people have belief and they have faith in the
leadership, in the party, in the Ruling party
today that they will implement the progra-
mmes which they have placed before the
people. Therefore kindly do not get impatient.
Give us some time and if we do not deliver
the goods, not only Parliament Members here,
even the people will take good care of who-
ever falls behind the commitments that have
been made. This is the new dynamic situation
in which we are living but people seem to
think that requires 74 amendments to bring
it to the notice of the Government that these
are the things which have got to be done. I
think we have travelled far away from that
situation. It is not merely a question of reali-
sation but it is a positive commitment which
this Government has made to the people and
whether we are going to fulfil those commit-
ments or not, all of us will try. I will
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plead with Mr. Chandra Shekhar also that
those days when you have to goad the
Government, to criticise the Government, for
taking active steps, are gone. The Government
fully realises the dynamic situation, the ex.
plosive situation in which we are functioning
and unless we move fast and prove our credi-
bility we are going to be thrown out ; there
is no doubt about it.

So realising this we are trying to perfect
the instrument as best as possible. Take even
the process of planning and the implementa-
tion of the Plan. Have we lessons to learn
with regard to the past experience ? I am not
talking about the contents of the Plan ; I
will come to it a little later. Even in the very
process of planning it has become necessary
to get the people involved. And if the people
have to get involved in i, certainly it cannot
be done sitting at Yojana Bhavan. That is
why in the present context, particularly when
we have reached a certain level of develop-
ment, further developments will have to be on
the basis of regional variations, local varja-
tions. Therefore for the purpose of planning
and in the very Planning process to under-
stand the difficult problems existing in each
area, it can not be done sitting in Delhi. That
is why we have now come to the conclusion,
even though it was emphasized in all the Plan
documents—even in the First Plan documents
it was there that we cannot proceed unless we
have multi-level planning and that is why we
have written to the State Governments that
multi-level planning is important and fortuna-
tely many State Governments have responded
and even in the State of Kerala only day be-
fore yesterday a non-official Deputy Chairman
has been appointed. And they are appointing
a full-fledged planning body for this purpose ;
you may call it a Committee or Commission,
whatever might be the name. Not only that
planning apparatus for the districts also is be-
coming important. So it is in this context
that we are new not only in a position but
there is a compelling necessity to have this
multi-level  planning  process introduced
in the country. Till now planning was
done in this way that they would only
indicate and the targets with reference to
the targets each Ministry afterwards began
formulating various projects. One main factor
which  has contributed to the delay
m reaching the targets s this that we were
not ready with the formulation of the projects
sufficiently early to take them up in time.
Therefore we have come to the conclusion
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that each Ministry with reference to the
likely targets—not merely one project but
various alternative projects which would be
relevant—should make the necessary studies
and the feasibility reports at least should be
got ready before the Fifth Plan Document
comes into existence so that we do not talk in
abstract terms of recaching our targets. We
not only have different projects formulated
but even get the feasibilily reports ready.
Then the Planning Commission would be in
a position to evaluate with regard to various
economic factors and various other considera-
tions before each project is taken up. Now we are
completely in the dark, and shoot in the dark
which may hit the target cr may not hit the
target. That is why, only three days back, a
special Division, a Project Evaluation Divi-
sion has been created in the Planning Com-
mission for this purpose. Then, the mere
selection of the projects, the mere project
evaluation alone, is not enough. We have
now no machinery to keep track of the
implementation of the various projects. This
is another defect which we have come across
and, therefore, what we call monitoring of the
projects becomes very important and, there-
fore, along with the Evaluation, in the same
Division, a Monitoring Division is being
created at the Central level so that, major
projects, particularly projects, which have
inter-sectoral links, can be monitored. I
would like to illustrate. For cxample, we want
to have a thermal plant. And thermal plant
means that we should, side by side, have the coal
also. It means that thecoal is to be got o1 de-
veloped and the transport is to be available to
get the coal to the thermalstation. The thermal
station may come into existeace but the coal
may not be available. Now there is no machinery
to monitor both and try to synchronise the coal
project as well as the thermal plant project
so that they are taken up and they come
fruition at the same time, so that we
are in a position to produce the power.
Therefore, we are now creating the monitor-
ing machinery in the Planning Commis-
sion for this purpose. All this would mean
that we should have a good information
system to get information from the various
sources, from the District level, from the
State level, and from the Central Ministries.
It is not merely that. Sometimes we get the
information but store it up. Therefore, a
retrieval system should also be available.
Therefore, the Evaluation system, the Moni-
toring system and, overall, the Information
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system, these are what we are trying to build
up in the Planning Commission. Therefore, it
is not as if we are unaware of . . .

SHRI N. G. GORAY : Will all this
make the red tape longer, or, will it be cut ?

SHRI C. SUBRAMANIAM : It can
always be ; for anybody who wants to delay
anything can be an excuse, but for anybody
who wants to perform, even the present red
tape does not stand in the way, does not
stand in the way if a person is determined
to get things done. Therefore it is only an
excuse to say that red tape stands in the way.
You create the red tape, you give place to
the red tape and then say that red tape
stands in the way. We talk of the bureau-
cracy and say that burcaucracy stands in the
way. When there has been the determination
I do not think that any bureaucracy has stood
in the way of the implementation of any plan
or any project. It is only an alibi that we try to
raise and then get up and say that bureau-
cracy stood in the way. We should raise
ourselves to put in a determined effor( to
implement the various projects and plans.
Therefore, I want to make this quite clear. It
is not for the purpose of delaying things. On
the other hand, it is this system which would
quicken the tempo of project selection, pro-
ject implementation, and the project perfor-
mance later on, So, we need not be under
the impression that all this would necessarily
impede progress ; on the other hand, this is
the only way to quicken the process. There-
fore, this is how we are looking at even the
planning process, and we are fully aware of
our shortcomings. We are fully aware of the
defects and deficiencies and we are trying to
find them out, not with our own wisdom. It
is there we are trying to get the combined
wisdom of the various experts and the various
specialists for the purpose of removing the
defects and the deficiencies. Therefore, it
becomes necessary to improve our planning
machinery to the extent possible. For that
also we are taking the necessary steps. One
thing we have now realised, and that was
emphasised by many Members, and it was
dealt with by my colleague also, is that a
mere increase in the GNP is not going to
solve the problem of poverty or unemploy-
ment. Growth is necessary but the compo-
nents of growth are much more important.
We could have a GNP increase at a much
faster rate, and create a two-tier society, as it
happens in many places. But, if you want the
benefit of this to percolate to the lower sections
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also, it becomes necessary to tackle the prob-
lems of poverty and unemployment at the
very process of development and at the very
process of production.

SHRI BHUPESH GUPTA : And there-

fore you need structural changes.

SHRI C. SUBRAMANIAM : Having
placed our objectives squarcly and without
any ambiguity, I want to assure this House
and I want to assure Shri Bhupesh Gupta
that whatever structural changes are necessary,
whatever administrative changes are necessary,
they will be made, and whatever structures
have got to be pulled down, they will be
pulled down if it becomes necessary, and
nothing shall stand in the way of reaching
our objectives. We have to judge whether a
structure should stand or not, whether a
monopoly house is entitled to function or not.
We have to find out whether it serves the
social objectives which we have placed before
ourselves. Whether it stands in the way of
economic progress or stands as a block to
economic progress, this is going to be the
test. Whether they are the Birlas or the
Tatas, whoever they might be, if it is going
to stand in the way of the achievement of the
objectives that we have placed before our-
selves, I want to give this assurance that this
Government will not hesitate to take any
step against any institution or against any
capitalist if it becomes necessary for this
purpose, It is becoming clearer that these
structures will have to be pulled down, but
how we pull them down is also important. In
the process do you want to create confusion
by taking over the entire thing? If we are
prepared to make all sacrifices that a violent
revolution needs and if we are prepared to
go through the process of suffering and misery,
then certainly we can take that step, but at
the same time, everybody accuses the Govern-
ment saying that there is such a shortage, that
production is not enough, that production has
been impeded. That is why we are trying to
find it out. Can we pull down, the structures,
if it becomes necessary to pull them down,
without affecting the economic apparatus as
whole ? And we feel it could be done. The
only thing is if we do it quickly it may
damage the very economic apparatus and
then the whole thing will have to be rebuilt
again. Instead of that if we could take
planned action even for the purpose of
reducing the disparities and for the purpose
of eliminating what you call monopoly houses
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or big houses, if we plan it properly and take
steps, perhaps it will be for the benefit of the
entire nation. Here differencesin the approach
come in the way. Certain political parties
scem to feel that they have a revolutionary
approach. Tt is all right. It is not as if any
of us here are afraid of revolution. We have
gone through revolution much better than
many of those people who talk about revolu-
tion. Therefore, we are not afraid of
revolution. But is it necessary to pull down
this thing and create more misery ih the
existing situation or you plan it in such a
way that by taking planned action you are
able to achieve the same result, may be a
little delayed ? And that delay is not be
much. That is why we arc committed now-—
not in a hazy way—to seeing that we shall
remove povery and unemployment. We want
to place before this House and the nation a
time-bound programme. This is what we are
working out and it will come for discussion
before this House. Before we finalise our
Plan, certainly you people are entitled to
make your suggestions and contribute to this
planning process, so that ultimately a proper
Fifth Plan will emerge which will not only
meet the wishes of the people, but it will also
be a process which will reach the social and
economic objectives. This is what we are
aiming at. Thercfore, there is no need for
using harsh and hard words against each
other and sniping at the Planning Commission.
Members, who, I want to tell you, are young
men, who were not unemployed, who
were holding very honourable and high
positions. Because of the call of duty they
have come to function here, leaving their
lucrative positions and immediately Mr.
Bhupesh Gupta thinks that they are all fools,
that they are all being imprisoned. . .

SHRI BHUPESH GUPTA : Not at all.
1 have said they are competent people, but
they have been made prisoners,

SHRI C. SUBRAMANIAM : This is
where you doubt their competence, that they
do not have the intelligence to realise that
they are in prison. If they are intelligent
people and they realise that they are being
imprisoned, immediately they would have
released themselves from the prison. They
would have got out of it. Since Mr. Bhupesh
Gupta says they are prisoners, he seems to
think that a brigade headed by Mr. Bhupesh
Gupta is necessary to release them from the
prison of Yojana Bhavan. It is pure imagina-
tion.



207 Re fourth Plan

SHRI BHUPESH GUPTA : No brigade
can go there because the Marshal, Mr. Sub-
ramaniam, is there to deferd them.

SHRI C. SUBRAMANIAM: Anyhow,
if you think that I have imprisoned them,
then you have to release them from our
clutches. You talk to them and find out if
they want to be released from our clutches,
We have got fortunately a young and com-
petent team. I do not claim any merit for
myself that 1 am going to achicve all these
things. If I have any credit for any achieve-
ment, I want to tell you that it is not a
personal credit to me. It is because I think I
have the capacity to choose the right instru-
ments for getting things doae and in my view
I have chosen the right insirument this time
also for the purpose of formulating the Fifth
Plan and that instrument T am guite confident
will deliver the goods. Kindly leave off this
sniping. Try to be cooperative, If you think
same more ideas will have to be given to us,
give them. We do not claim, even though
there are competent people, that all wisdom
and experience are concentrated in them.
They are open to discussion, they are open
to conviction, they are open to change. And
that is why we exposed ourselves to all the
political parties. Why did we call all the
political parties and had talks with them as to
what do they want us to do, what should be
the approach. But even though we had a
meeting, Mr. Bhupesh Gupta’s party had not
fully cooperated about whatever we wanted. ...

SHRI BHUPESH GUPTA: About what?

SHRI C. SUBRAMANIAM : The offer I
made to their party, which I made to the
other parties about industrial relations about
which my colleague spoke in great detail.
It is a matter which is the concern of
everyone of us and that is standing in the way.
I asked that party and its leader also to give
me a plan as to what would be the industrial
relation which he thinks would deliver the
goods. I said, I am prepared to consider, even
if it is making structural changes in the func-
tioning of the entire public sector system. I
gave him an assurance that ] shall consider it,
prepare about it, go to the Government and
convince it. It is nearly ten months and I am
yet to see it; it is going to come. Therefore
there is no use in merely criticising—I have
called every party and told them—if they have
got any idea or any contribution to make, cer-
tainly I will take that and the Planning Com-
mission will fully study the suggestion, and try
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to be benefited by it. Therefore, I would
appeal to you again. It is not necessary to go
into the various details. I would appeal to you
particularly when we are in the process of
formulating the Fifth Plan—and as far as
the objectives are concerned, they are, the eli-
mination of poverty, tackling the problem of
unemployment, reducing the disparities and fi-
nally, the selfreliance aspect. When we are
all agreed on these objectives, can we not co-
operate and pool our wisdom and expericnce
so that out of it comes the Fifth Plan? Not
only with reference to the formulation of this,
even with regard to the Fifth Plan. This is the
earnest appeal that I am making to the Mem-
bers of the House, not only to the Members of
the House but to all the political parties, to all
the experts who are in the country today, who
are in a position to contribute to the thinking
with ragard to the formulation of the Plan.

So, this is one aspect which we will have
to keep in mind, and not simply harp upon
the past that this had gone wrong. We agree
we had gone wrong. I would ask them to
quote any country which has not committed
mistakes grievous mistakes, much more grievo-
us mistakes than we have committed. But if
on the basis of the mistakes we are able to
learn the lessons then we progress, But if we
do not lessons of our mistakes, then we are
bound to go down. And we are making an
honest attempt to learn lessons from our mis-
takes. But you cannot harp upon the mis-
takes, not showing the way we are to go.
Most of the speeches, except a few, were mere-
ly harping upon our failures, which we oursel-
ves put before you for consideratson, to try
and find out whether any new light could
be thrown. So, if this cooperative approach
is made, whether it be Dr. Kurian or Mr,
Bhupesh Gupta or Dr. Bhai Mahavir, I have
no doubt in my mind that every one of them,
even though they are diametrically opposed
with regard to the ideology, will have some-
thing to contribute in the process of thinking
and in the process of the formulation of the
Plan. This is the appeal that I am making
to them.

Then, I do agree—it is not the Planning
Commission alone which is going to deliver
the goods. The administrative apparatus is
becoming more and more important—the
administrative apparatus not in the South
Block or the North Block—that is also impor-
tant. Ultimately, the results have to be
achieved at the ground level. So the implenta-
tion machinery at the ground level is very
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important. Therefore, the whole administra-
tive system becomes important. Here also we
have got the habit of sniping at individuals
as bureaucrats. I made this point in the other
House also that as far as the individualsin
our bureaucratic system are concerned, per-
haps they are much better trained than many
of us, much better talented than many of
us.

SHRI BHUPESH GUPTA : Not necessa-
rily.

SHRI C. SUBRAMANIAM : But you
have put them in a system where they have
to function in a particular way. I am not
saying that there are no corrupt individuals.
Corrupt individuals are there in every sector,
not only among the bureaucrats.

SHRI BHUPESH GUPTA : Mr. Nayak
in the Labour Ministryis sabotaging every
move by the INTUG, the AITUC....

SHRI C. SUBRAMANIAM : Some of
us politicians also sabotage. That does not
mean that you should condemn the entire
politicians. because some politicians are corr-
upt. You do not condemn an entire section
because you find one person in that section
stealing. And which section is pure and free
from mistakes and faults ? Can politicians,
all of us, stand up and say that wec are pure?
Then you can throw stones at them.

SHRI BHUPESH GUPTA : Mistakes are
different. This is deliberate sabotage.

SHRI C. SUBRAMANIAM : Deliberate
corruption 1 am talking about. Therefore,
it is not a question of just throwing stone.
It is a question of reforming the whole thing.
Therefore, that system has got to be changed.

Finally I would make one point and finish ;
it is 6 o’clock, Madam, and I will not take
more time. That point is, what we want to
achieve, particularly levelling up of the stan-
dard of life of the people at the lower level,
just cannot happen if we continue to enjoy
the same things that we are enjoying at the
higher levels or even want to improve upon
it. Therefore, sacrifices will have to be made
by those who are in a position to make sacri-
fices. And it is not the Tatas and Birlas alone
who should make sacrifices=I think this point
was made by Mr. Paj in his speech~but every
one of us has got to make sacrifices. In my
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view, austerity is never preached. It has to
be practised. Therefore, austerity should be-
gin from the top, wherever the top might be,
and should percolate to the bottom. But we
expect the others to practise austerity whereas
we want our privileges to go on increasing,
our emoluments to go on increasing. And
not only that, when those who are getting
Rs. 2,000 or Rs. 3,000 go on strike, all our
sympathies in the name of progressivism are
in favour of those who are striking, even
though they are getting Rs. 2,000 or Rs. 3,000,
We are talking of an employment programme.
But employment means work. It is not merely
getting salaries. So, what is important is not
an employment programme but a work pro-
gramme. But unfortunately the work pro-
gramme is not there, and many of us are
parties to creating an illusion that anybody
who agitates for higher wages at whatever
level, must get them, and whatever might
be their privileges, if they want some more
privileges, we should support them. Other-
wise certainly I cannot understand the sympa-
thy which the pilots got, which the other
employees in the Indian Airlines got. Poli-
tical parties went behind them and said, “Yes,
we are behind you’. For what? When we
are thinking in terms of garibi hatao, we think
that when a person is receiving Rs. 3,000
and so many other emoluments, it is not ade-
quate, I think thisis where the realisation
has so come as to what causes we have to
support, particularly the responsible elected
representatives. Unless we develop that sence
of responsibility in regard to what to support
and what not to support, I am afraid we
cannot have any disciplined work in this
country. And without disciplined hard work
no country has made progress. I do agree that
we will have to create an atmosphere where
this discipline and hard work would be the
motivating force. But still I think that all
of us will have to make an effort to putin a
little more hard work and create conditions
in which this atmosphere can be created. For
that purpose also, if we have to make institu-
tional changes, if institutional changes are
necessary for this purpose to give incentives
for harder work, I want to give this assu-
rance, Madam, through you to the House that
it will be done. Ultimately, whatever might
be the tools we may have, whatever might be
the benelfits of science and technology we may
have, it will depend upon the labour that we
put in, the work that we put in. So, if we
shirk work and if everybody should think “less
work, more wages and more benefits”, the

e ]
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country as a whole is not going to benefit.
Therefore, we have not only to create an
atmosphere of austerity, but an atmosphere of
hard work and harder work. That is the
essence of the requirements of the situation
today. I hope this House and also all respon-
sible persons would come forward to create
this atmosphere so that we can go forward.

DR. BHAI MAHAVIR : Madam, just
one or two clarifications. We expected one or
two clarifications from the Minister. .

SHRI C. SUBRAMANIAM : This is not
an end of the debate. We are going to have
many more occasions. I do not want to shirk
any issue. But I do not want also to take the
House beyond 6 o’clock. That is why I fini-
shed my speech. But I have put the basic
factors for your consideration.

DR. BHAI MAHAVIR : What I am
saying is I am not entering into any contro-
versy. I was just trying to ask whether the
Planning Commission has made up its mind to
shift empbasis from big industry, from big
schemes, to small industry, small irrigation,
and whether it has any idea about giving up
the importance and the preferences it gives to
foreign capital, foreign collaboration, foreign
plants. These are just the things on which
I wanted a clarification.

SHRI C. SUBRAMANIAM : This is
another phobia which we have that everything
small is good and everything big is bad or
vice versa. There are certain things which have
got to be done on a big scale. For cxemple,
you want fertilisers for your agriculture today.
Certainly it cannot be done on a small scale.
It has to be done in a big way. You want
equipment for power generation. Certainly it
cannot be done in the small scale sector. It
has to be done on a big scale. Therefore,
wherever it is possible to do it in a small
scale, we are committed to doing it and we
will do it. But this should not become a slogan
that everything big should be avoided and we
have only small enterprise. Then we become
a primitive society. I do not want to be self-
reliant on the basis of primitiveness. T want to
be sclf-reliant on the basis of a modern and
dynamic society in our country.

SHRI BHUPESH GUPTA: One ques-
tion, Madam.

SOME HON. MEMBERS : No, no.
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SHRI NAWAL KISHORE Madam,
just one point.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : You are
turning it into a Question Hour,

SHRI BHUPESH GUPTA Madam,

this is an important thing..
SOME HON. MEMBERS : No, no.

SHRI BHUPESH GUPTA : This is
wrong, Madam, All right, then 1 shall go on
pressing every one of my amendments. Beca-
use they are larger in number they say ‘no,
no’. What dothey mean by it ? The honou-
rable Minister has legitimately suggested that
we should cooperate with them. I appreciate
it. I welcome this thing. Now, what is the
mechanism ?  That is what I would like to
know from him. In the past Shri Jawaharlal
Nehru, apart from Parliamentary Committees,
had a small committee where representatives
of various parties were called and principles
were discussed, It went on from Plan to
Plan, Under Shrimati Indira Gandhi also it
continued. But nowadays there is no such
arrangement. .

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : All right,

you have made your point.

SHRI C. SUBRAMANIAM : T am pre-
pared to discuss with the honourable Member
and particularly with the leaders of the par-
ties and arrive at an arrangement as to how
we bring about an institutional set-up where
this coopcration will be possible.

SHRI NAWAL KISHORE (Uttar
Pradesh) : Madam, I agree with the Planning
Minister that the Chief Ministers of the States
now want some more time, sufficient time, to
introduce and implement land reforms. But
I want to know whether you can give some
idea as to how much time you intend to give
them and how much time they want to intro-
duce and implement land reforms.

SHRI C. SUBRAMANIAM : This is the
thing which we are going to discuss on the
8th and 9th at our partylevel and after that
it will be made public. The time-bound pro-
gramme in regard to land reforms will be
announced, it will not be kept as a secret in
the party office, it will be made public, those
commitments will be made public by the
Chief Ministers and by the party also.
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SHRI KRISHAN KANT (Haryana) : I
would like to ask the honourable Minister as
to what the present position is of the Sarabhai
Profile for technology. For two years it is
lying in the Planning Commission. Has it
been cleared—Sarabhai’s ten-year profile for
technology ? Have they considered the ques-
tion of having a ten-year plan for technology ?
If so, what is the present position ?

SHRI C. SUBRAMANIAM : We are in
the process of formulating a scientific and
technological plan for ten years, and one for
five years for the Fifth Five Year Plan. And
that is under discussion just now in the Lok
Sabha. I want to give this assurance that all
steps will be taken to step up our technology
and scientific competence. Without that we
are not going to make progress. With regard
to the technology profile, itis not such an
easy matter, I have looked into it and I have
discussed it with various experts and a little
more thinking becomes necessary, particularly
after the death of Sarabhai. As a matter of
fact, we wanted to have a discussion and come
to a decision about it. On Monday we had a
long discussion for hours together, and we
wanted to have a final meeting. But unfortu-
nately on Tuesday night he died. A new
Director is in position and he has to go through
it and he has promised to go before the
Planning Commission as soon as he finalises his
study with regard to the technical feasibility
of certain proposals that have becn included
in the ten year programme. We are fully aware
of it and we are not sleeping over it.

THM VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : I shall put
the amendments to vote.

SHRI BHUPESH GUPTA : Together ?

SHRI C. SUBRAMANIAM : Please

withdraw them.

SHRI BHUPESH GUPTA : After the
Minister’s speech, some of us wanted to ask
some questions. The manncr in which it was
sought to be prevented does not speak well.
You invite co-operation and you behave like
that. This is not talking sense, but nonsense.
Therefore, I am sorry, Shri Subramaniam was
willing to answer. But some hon. Members
from that side outheroded Herod by saying
‘no’. Therefore, if the hon. Members are
tired, let them go home. I can move my amend-
ments after that.
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SHRI C. SUBRAMANIAM : I will appeal
to the hon. Member to withdraw them. I
have asked for co-operation. This should be
the first step in that direction.

SHRI BHUPESH GUPTA : Which way ?

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY} : By with-
drawing your amendments.

SHRI BHUPESH GUPTA : Let me press
these amendments in the absence of hon.
friends who might be tired. I want to give
them relief. Then there will be vote on my
amendments.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : Are you
withdrawing them ?

SHRI BHUPESH GUPTA: He does not
want 74 amendments. If T had a ljttle more
time, I would have given more. Since I have
given them, kindlv put them to vote. I want
that to go on record. These amendments are
only some suggestions. There is no question of
confidence and all that. These amendments
contain certain ideas. Without any disrespect
to him, I press the amendments.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : I shall now

put amendments Nos. 1 to 74 to vote.

SHRI BHUPESH GUPTA: In deference

to your wish, I am not asking for division.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): I am now
putting amendments Nos. 1 to 74 moved by
Shri Balachandra Menon to vote.

The questions were put and the motions were
negatived.

MEMBER SWORN
Shri Shaweless K. Shilla. (Meghalaya)

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : The House
now stands adjourned until 11 A. M. tomorrow.

The House then adjourned at ten
minutes past six of the clock till ele-
ven of the clock on Friday, the 14th
April, 1972.
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